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St Hom Basua (Gauhati): Will it
be laid now, Sir?

¢, Deputy-Speaker: Yes, the Mem-
ber can get it ag soon as he wants.

St U, C, Pataalk (Ganjam): Under
Rule 197, 1 beg to call the attention
of the Minister of Defence to the
following matter of urgent public
importance and I request that he may
make a statement thereon:—

“The veported purchase of two
squadrons of Sea Hawk jet fighter
aircraft from Hawker Siddley
Group of UK.”

The Deputy Minister of Defence
(Shri Raghuramaish): I beg to lay
on the Table a statement m regard to
the reported purchase of two squa-
drons of Sea Hawk jet fighter aircraft
from Hawker Siddley Group of UK.
[Placed in Library, See No. LT-1633/
$9].

STATEMENT RE: BHAKRA DAM

The Minister of Irrigation and
Power (Hafizx Mohammad Ibrahim):
Sir, I am glad to inform the House
that, according to a telephonic mes-
sage received from Nangal, a gate was
successfully dropped :n the cable gal-
Jery at 8°18 hours this morning. Ex-
cept for a small leakage the gate
has practically stopped the flow of
water into the power house through
the cable gallery. The flow from the
cable gallery has now been diverted
into the spillmay through the two side
openings made earlier. The water
level in the power house is reported
10 be below the generator floor. The
diverted water passing through the
two holes made in the wall of the
cable gallery ig going to the river
downstream the dam.

The project authorities can now go
shead with the erection operations
along with- salvaging of equipment in
the power house.

SEPTRMEER 15, 10 0
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MOTION RE: WHITE PAPER ON
INDO-CHINESE RELATIONS

Mr. Deputy-Speaker: Shri P, K. Deo
might now make his motion. I must
make it clear that the time we have
got at our disposal is five hours. That
has to be taken by all the parties, and
a large number of Members are very
anxious to speak on this motion. I
would therefore request hon. Mem-
bers to condense their remarks in as
little a time as possible. I will give
the sponsor twehty minutes, I sup-
pose.

Shri P. K. Deo (Kalahandi): Thirty
minutes.

Mr. Deputy-Speaker: That would be
too much.

Shri P. K. Deo: That 1s the usual
practice.

Mr. Deputy-Speaker: Then I will
have to disappoint many Members on
this side as well as on the other sidc.
He might have twenty-five minutes,

Shri P. K. Deo: Mr Deputy-Speaker,
Sir, I beg to move:

“That the White Paper contain-
ing Notes, Memoranda and Letlers
exchanged and Agreements signed
between the Governments of India
and China, during 1954-1959, laid
on the Table on the 7th Septem-
ber, 1959 and the further dacu-
ments in continuation thereof laid
on the Table on the 10th Septlem-
ber, 1959, be taken into considera-
tion.”

8ir, while initiating this motion, at
the outset I congratulate the Prime
Minister for his statesmanship and for
his firmnegs and at the same time
for the extraordinary patience which
he has shown in conducting these
prolonged negotiations, Sir, the situa-
tion is very delicate and st the same
time it is potentially dangerous. It
would have been much better if the
Prime Ministar would have taken this
House into confidence, He should have
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apprised this august House of ull the
developments from time to time At
long last the Prime Minister comes
forward with the White Paper.

This White Paper comes as a very
big surprise to the country We find
that 1t would have been much better
i the Prime Minister would have
acquainted us with all the various
facts from time to time

In this connection 1 beg to submat
that the Chinese are m occupation of
a part of Kashmir since the last two
years They have built there high-
ways, they have constructed their
military establishments and they have
been hitting below the belt of India
since so long

This White Paper 1s 3 very sad and
bewildering document of these pro
tracted negotiations

Since the dawn of history we have
been finding that China and India are
traditional friends Though they
had years and years of cultural con-
tacts, trade relationships and religious
assoclation, wec find i1n the pages of
history that they have never ciossed
swords Each country had eniiched
the other's culture by its contact and
association It 1s only for the first
time on the 25th and the 26th of last
month that bullets were exchanged
And, Sir, 1t was all possible only
when the Communists came to power
in China and when they forcibly oc-
cupied Thbet

This White Paper 1s conspicuous by
the regular reference to the principles
of Panchsheel. At the end of the last
paragraph of every communication
that has passed between India and
China, stresg has invanably been laxd
on the principles of territorial in-
tegrity and peaceful co-existence Sur,
I am not sure if there 13 any sincerity
on the part of China in those principles
or it w only ;n words and not in
aetion. Now Panchsheel 1s m the aad
test, and that too between the two
coupities who have first imtiated this
Zreat doctrine. Mr. Chou En-lai, the
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Prime Minister of the People's Re-
public of China has invariably endors-
ed the principles of Panchsheel in the
Bandung Conference and similar
conferences, but he has thrown the
principles of Panchsheel to the winds

m deahing with China's great neigh-
bour, India

We find that the first agreement was
signed 1n 1954 between the Republic
of India and the People’s Republic of
China It dealt with all sorts of
things It started from trade agencies,
market places. to places of pilgrimage,
various trade routes and procedure for
visa and travel papers But it was
conspicuously silent regarding the de-
finition of our common border In
18954 we were in a much better bar-
gain.ng position and we could have
made 1t clear by defining our border
at that time Anyway, the basis of
thc 1854 agreement 1y stated to be
‘mutual respect for each other’s ter-
ritonal integrity and sovereignty” I
fail to understand how termtoral
integrity could be guaranteed when
there has not been a properly de-
maicated border The Government
of India should have taken the
earhest opportunity to define our
border categorically ang it should
have found a place in our firs{ inter-
national agreement with China

Tibet under the peace-ioving Lamus
never created any problem for India
because the natural and geographical
featuies coincided with tradition and
the various international agrcements
confirm our well estabhished burder.
The great Himalavas which so long
protected our northern frontiers are
not in a position to do so due to
scientific advancement Things are
different when the Tibetan adminis-
tration has been under the direct con-
trol of Communist China

The lapse on the part of the Gov-
ernment of India 1n not bringing in
a definmition of our border line in our
first agreement with China 1s due to
lack of foresight. The Government of
india were completely gisillusioned.
1t the Government of India could have
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anticipated beforehand these things
that-are to come, then, their repre-
sentative the Jam Saheb of Nawa-
nagar would not have expressed his
pious hopes in the U.N.O. in 1950
that every Tibetan problem would be
settled by peacefui means and would
not have moved for ihe adjournment
of the Tibetan, question in ihe General
Assembly of ine UN.Q. in 19350

We find that the Chinese brutal
occupation of Tibet has brought the
Communist menace to the door of
India and has threatened not only
India, but the whole of the demo-
cratic world. First of all, we saw
the cartographic aggression of China
on India. We saw the various pub-
lications of maps. in 1956. Later, in
1958, in the July edition of Pictorial
China, we saw the Chinese territorial
aggression claiming N.E.F.A., Bara
Hoti, large portions of Ladakh, Sik-
kim and Bhutan. They claim those
areas as fingers of the great palm of
Tibet. First, the plea was taken by
China that these maps were repro-
ductions of the old pre-liberation
maps of the Kuomintang days, and as
no survey was conducted and the
concerned parties were not consulted,
they were not going to take any ini-
tiative of their own to change the
boundary line. But, in the latest
communication of Mr. Chou En-lai of
the 8th of this month, he has cate~
gorically stated that these Chinese
maps are true reflections of the actual
situation of the traditional boundary.
You can very well understand how
they have been changing their argu-
ments. We have experienced the
venom of the Chinese anti-Indian
propaganda branding us as expan-
sionists and imperialists. We be-
long to the great country of Mahatma
Gandhi. We belong to the great
country of Buddha. We never had
any such design to aggress or to ex-
pand our territory at the cost of our
neighbours.

Let us take the questions one by
one. So far as Bara Hoti or Wu-Je is
concerned, from the correspondence,
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it seems that the Chinese authorities
have absolutely no clear idea where
this Wu-Je lies. Sometimes, they say
it lies to the north of the Tunjun La
pass, the traditional and firm border

~of India and China. Sometimes, they

say, it.lies to the south of the pass.
Counsellor Kang has clearly stated
that Wu Je or Bara Hoti portion which
is in dispute lies 12 kilometres to
the north of Tunjun La pass. But,
of the
This unnecessarily
soon as we

Tunjun La pass.
created tension. As
pointed out this fact to the Chinese
authorities, the Foreign office at
Peking contradicted it saying that
Counsellor Kang was not clear about
the geographical position of Wu Je.
But, still they claimed Wu Je as part
of Chinese territory.

We find that the administration in
that part of China is very primitive.
They have not got the latest maps.
No survey operation has been done in
that area. They have not got any
record. They only rely on hearsay
evidence and the old maps of the
Kuomintang Government. Now, Mr.
Chou Fn-lai calls the posting of our
troops at Bara Hoti as an invasion of
Wu Je. It is -a regular feature of our
troop manoeuvres at the borders that
every year, we post + ‘our frontier
guards at Bara Hoti. There is nothing
new about it. Up till now, the
Chinese Government have reconciled
themselves to this position. It is only
today that they come forward and
say that there has been an attack on
Wu Je area of Chinese land.

Coming to Ladakh, the Chinese
provocative mood has been apparent
by the latest stand they have taken
by constructing the Sinkiang-Tibet
highway and by capturing the Khur-
nak fort and by occupying the great
salt lakes in the Ladakh area. We
find further that they have captured
our reconnaissance party within the
limits of our territory. The Chinese
repudiate the 1842 Peace Treaty con-
cluded by the local authorities of
Tibet and Kashmir on the ground
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that the Chinese Government did not
send anybody to participate in  the
cdonclusion ot the treaty. It was not
India’s fault if the so-called Chinese
Central authority did not send thar
representatives at the time of the
negotiation of the treaty. Why should
India be taken to task? As @ matter
of fact, five years later, in the
Chinese Government’s publication of
China’s maps, 1n 1847, we find they
have considered this territory as part
of India and they have shown them
m their maps.

Regarding the MacMahon Line, Mr.
Chou En-lai, during his visit in 1956,
- has accepted the MacMahon linec as
the Sino-Indian border But, mn his
latest letter, he has completely 1epu-
chated 1t This hine hes along the
crest of the Himalayas and 18 the
water dividing hne and so a natural
boundary between the two countries.
This line has been accepted by the
Simla treaty Our Prime Mmaster
has rightly said that this hine is firm
by usage, firm by tradition and firm
by geogrephy and that we stand
by it. Mr Chou En-la says it is a
product of the British policy of
aggression and claims 90,000 sq Kilo-
mctres of territorv. which according
to him is equivalent to Chekiang pro-
vince which cannot be sold to the
disgrace of Chmma. We are surprised
to find this statement of Mr Chou
En-lai. It is a fantastic claim of the
Chinese Prime Munister,

Acharya Kripalani (Sitamarhi)
Are you surprised?

Shri P. K. Deo:..... .not Dbefitting
the high position he holds. The

Chinese never exercised any adminis-
trative authority in that part of the
world.

Ever since the Communists came to
power, for all these ten years, they
were reconciled to the fact that the
N.EF.A. belongs to India. Only the
other day, on the 31st of March Iast,
the Government-controlied Peking
mm» the world that
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the Dalai Lama has entered India.
when he crossed the MacMahon line.
Today, most surprisingly they say
that India should pari with 90,000 sq.
Kilometres of land to the South of
thet hine.

S0 far a> the NEF.A 15 concerned,
1t 15 an integral part of India. In
this august House, therc¢ are repre-
<entatives of that area,—Shri Chow-
Khamoon Gobhain, 1s one—who sit in
tni, Housc and partictpate m  the
dchates, NEF A has been paying tri-
bute to this country and for all pur~
poses 1t 1s part of India. The Chinese
aggressive mood culminated lately
v hen they forcefully occupied Longju
and other frontier outposts of Kameng
and Subanasin1 divisions by inflicting
fatal casualties on our frontier
guards

Regarding the Chinese border with
Sikkim and Bhutan, we are more sur-
prised to find the latest stand taken
by the Chinese Prime Mmister. Sik-
kim for all purposes is a part of
Ird.a, and so far as Bhutan is con-
curned. we have guaranteed its terri-
torial integrity, and very rightly our
Prime Ministcr has said that any
aggression on Bhutan will be consi-
dered as aggression on India.

These incidents have clearly un-
folded the Chinese mind. The state-
ment of the Chinese Ambassador to
our Foreign Ministry dated the 10th
May, 1959, 1s most discourteous and
provocative. I think before any
negotiations start, the Chinese autho-
rities should withdraw that piece of
document, and then only can any res-
pectable negotiation or any settle-
ment follow

This clearly shows that they ask for
negotiations, but they are in no mood
to negotiate. Talks across the con-
ference table, I do not think, will
serve any useful purpose at this
stage.

China bas committed aggression on
this country. Let China leave s
forcible occupation by a certain date,
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and withdraw its troops from Indian
soil, and let an atmosphere of good-
will be created between these two
countries, and then negotiations could
ecasily proceed We have always taken
that stand in the case of Pakistam:
aggression m Kashmir We have
made 1t clear that Pakistani ¢roops
should first withdraw from Azad
Kashmir, and then only we will start
negotiations Similerly, we should
take the same stand in the case of
China also With nerves highly
strung on both sides. there could not
be any negotiation at this stage

It 15 a good thing that our bordeis
are bemng left to the care of our
gallant soldiers, but at this tune when
the integrity and sovereignty of this
country 1s being threatened by foreign
aggression, ® would be most proper
if the Prime Mmnister takes up the
Defence portfolio

Shri C D Pande (Nain; Tal) He
has already taken 1t

Shri P K Deo: Whatever little
damage has been done by the 1csig-
nation and subscquent withdrawal of
the Chief of the Army Staff could be
repaired if the Primc¢ Minister takes
up the Defence portfolto

Lastly I submit the Chinese should
be categorically told that this aggres-
sion will be resisted with all our re-
sources, to the last man India has
tremendous goodwsl! throughout the
world, has influential friends who are
all anxious to protect the sovereignty
and integrity of the biggest demo-
cracy of the world So, I most res-
pectfully submit that our Prme
Minister who has so long successfully
guided the destiny of this country in
days of trouble, should rise to the
occasion and give a strong lead so
that India’s integrity would be safe
for all time to come I sincerely
hope that he will shed his policy «of
appeasement and resort to a policy of
firmness and determunation befitting
this great country in dealing with the
“Chinese, 1 am sure every patriotic
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Indian will give his loyal support
especially at this hour vf need I am
sure and I would like to make it
known to everybody in the world
that so long as one Indian is living,
he will not allow one inch of Indian
so1l to be conceded

The Prime Mmnister has all along
played the historic role of the media-
tor, and 1t 1s through his good offices
that various big clashes have been
obviated, and I sincerely hope that
similarly the Prime Mmister would
use his good offices and will negotiate
this question peacefully for a perma-
nent solution of our border trouble,
so that not only India-Chma friend-
ship will be a permanent feature but
1t will also contribute to a great ex-
tent to world peace

Mr Deputy-Speaker: Motion mov-
cd

‘That the White Paper contamn-
ng Notes, Memoranda and Lctters
exchanged end Agreements <igned
betwecn the Governments of India
and China during 1954-1859 laid on
the Table on the 7th  September,
1958 and the fuither documents in
continuation thereof laid on the
Table on the 10th Scptember 1859,
be taken intg consideration”

There are certain substitute motions
tabled by Members

Shri Mohammed Imam (Chital-
drug) 1 beg to move

That for the original motion  the
following be substituted, namely —

“This House having consideicd
the White Paper containing Note
Memoranda and Letters exchanged
and Agreements signed betwcen
the Governments of India and
China, during 1954-1059, laxd on the
Table on the 7th September, 1839,
and the further documents i con-
tinuation thereof laid on the Table
on ¢he 10th Beptember, 1089,
regrets that the Government of
Chins have beean making persistent
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encroachments on the Indian terri-
tory since 1954 and have unlaw-
fully occupied regions in the States
of NEFA, Utter Pradesh and Kash-
mir in total disregard of the princi-
ples of Panch-Sheel and  Sino-
Indian friendship and as this cons-
titutes a grave threat to the integ-
rity and the solidarity of India and
the Indian nation, this House is of
opinion that the Government  of
India do take immediate and cffec-
tive steps to make the Chinese
withdraw from the regions forcibly
occupied by them.”(1)

Mr. Deputy-Speaker: Substitute
Metion No. 2 by Shri Braj Raj Singh.
I would not object to its admissibil-

Shri Braj Raj Singh (Firozabad):
Thank you very much.
Mr. Deputy-Speaker: ...... but my

only point is that if we cnter  into
these grounds, perhaps the main issue
may be left aside, and the time might
be spent in deciding  whether  the
Government was right in saying this
or whether the party should defend
its poszition just now.

Shri Braj Raj Singh: I have to pro-
test against such a sort of note.

Mr. Deputy-Speaker: That he can
do. He has got another substitute
motion also, but more emphasis should
not be laid on this. because today we
have got really the Chinese  incur-
stons on our territory, and that should
be the point that should be discussed
and not the side issues that might
have arisen consequent to that.

(1) Shri Braj Raj Singh:
move:

I beg to

That for the original motion, the
following be substituted, namely: —

“This House having considered
the White Paper containing Notes,
Memoranda and Letters exchanged
and Agreements signed between
the Governments of India and
China, during 1954-1959, 1aid on the
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Table on the 7th September, 1959,
and the further documents in con-
tinuation thereof laid on the Table
on the 10th September, 1959,
disapproves the manner in which
paragraph 5 of the note of Govern-
ment of India dated 30th April,
1959. was written and  protests
against thc expressions used therc-
in and asks the Government of
India to publicly apologise to the
Socialist Party for the injury that
the said note has done to it and
directs the Government not to re-
peat such mistakes in future.” (2)

8ooo

(2) That for the original motion,
the following be substituted.
namely:—

“This House having considered

the White Paper containing Notes,
Memoranda and Letters exchanged
and Agreements signed between
the Governmenis of India and
China, during 1954-1959, laid on the
Table on the 7th September, 1959,
and the further documents in con-
tinuation thereof laid on the Table
on the 10th Sceptember, 1959,
reaffirms its complete faith in  the
principles of peaceful co-existence
and assures all concerned that it
will not depart from them but deo-
lares unequivocally that India will
not tolerate any aggression on  its
territory and will under any threats
not surrcnder any of its territories,

that India holds firmly to  the
MacMahon Line which henceforth
shall be renamed as Gandhi  Line
or if China so agrees, Panch-Shecl
Line,

that China should withdraw its
forces or personnel stationed in any
part of India’s territory all along
our North-Eastern borders, failing
which this House directs the Gov-
ernment to push back the  said
forces and personnel from our
territory and calls upon every citi-
zen of the country to be prepared
for any eventuality that may hap-
pen, and directs the Government to
initiate negotiations for settlement
of our border problems with China,.
if China so agrees.” (3)
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Shry Naldurgkar (Osmanabad): 1
beg to move:

That for the original motion, the
following be substituted, namely:—

“This House having considered
the White Paper containing Notes,
Memoranda and Letters exchanged
and Agreements signed between
the Governments of India and
“Chine, during 1954-1959, laxd on the
Table on the 7th September, 1959,
.and the further documents m con-
tinuation thereof laid on the Table
on <¢he 10th September, 1859,
agrees with the policy of the Gov-
ernment adopted with regard ¢o
the frontier problem existing bet-
ween the Governments of India and
China and endorses the view and
stand taken by them in connection
«with this problem.” (4)

Shri Vajpayee (Nalrampur) I beg
-to move:

That for the original motion, the
~following be substituted, namely —

“This House having considered
the White Paper containing Notes,
Memoranda and Letters exchanged
and Agreements signed between
the Governments of India and
Chine, during 1854-1959, laid on the
‘Table on the 7th September, 1959,
and the further documents in con-
tinuation thereof laid on the Table
on t¢he 10th September, 1959,
is of opinion that—

(a) more effective steps should be
‘taken to meet Chinese in roads into
Indian territory, than hitherto, adopt-
eed, and to this end—

(i) China be asked to vacate
aggression by a particular date-

line,

(ii) China be informed that
negotiations 1n respect of any
border adjustments can be held
only subsequent to such vacation,
and that too only on the basis of
tthe MacMahon Line, and
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. (ili) circulation of Chinese maps
which have falsely depicted parts
of India as Chinese territory, and
of Chinese magezines, or other
literature, which have been pub-
lishing such maps, be banned in
India, and

(b) immediate steps be taken to re-
inforce our northern defences and
develop transport and communication
facilities in border regions for better
protection of the area.”(5)

Mr. Deputy-Speaker: Shri Yadav.
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Shri Yadav: I beg to move:

That for the original motion, the
following be substituted, namely:—

*This House having considered
the White Paper containing Notes,
Memoranda and Letters exchanged
and Agreements signed between
the Governments of India and
China, during 1954-1959, laid on
the Table on the 7th September,
1959, and the further documents
in continuation thereof laid on
the Table on the 10th September,
1959, condemns the policy of the
Government of India in keeping
the House in the dark about the
facts and developments concern-
ing territorial violations on the
Northern border, reminds the
Government of India of the warn-
ing given by the Socialist Party
of India in its Himalayan Policy,
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as early as 1947, and directs the
Government of India to make
suitable amendments in its foreign
policy in conformity with the
policy followed by the Socialist
Party of India.” (6)

Shri 8. L. Saksena (Maharajganj):
I beg to move:

That for the original motion, the
following be substituted, namely:—

“This House having considered
the White Paper contamnng Notes,
Memoranda and Letters exchang-
ed and Agreements signed bet-
ween the Governments of India
and China, during 1954-1959,
laid on the Table on the T7th
September, 1959 and the further
documents in continuation thereof
laid on the Table on the 10th
September, 1959, 1s of the om-
nion that in order to maintain
cordial relations with China, the
Prime Minister of India and his
Government have shown the ut-
most patience and forbearance in
spite of the gravest provocations
from time to time, so much so that
they did not even inform, as was
their dutv, the Indian Parhament
of even the gravest of these Chi-
nese aggressions agamnst the
Indian border. out of sheer anxiety
not to give them a pubhcity, which
would have done grave injury to
Sino-Indian friendshup, and in the
hope that the Chinese Govern-
ment would settle these border
disputes through friendly nego-
tiations, and while the House app-
reciates this anxiety of the Prime
Minister and his Government to
maintain and strengthen Smo-
Indian friendship, 1t is of opinion,
that, while attempts should con-
tinue to be made for settling
these border disputes by friendly
negotiations, Government must
take adeguate steps to defend and
safeguard its Himalayan border
right from the MacMahon Line to
‘:h'; traditional border in Ladakh.”
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Shri Liladhar Kotoki (Nowgong):
I beg to move:

That for the original motion, the
following be substituted, namely.—

“This House having conmdered
the White Paper containing Notes,
Memoranda and Letters exchanged
and Agreements signed between
the Governments of India and
China, during 1954-1959, laid on the
Table on the 7th September, 1959,
and the further documents 1n con-
tmuation thereof laid on the Table
on <¢he 10th  September, 1958,
takes serious view of the situation
ansing out of the Indo-Chinese
border disputes and approves ‘of the
firm stand taken by the Govern-
ment of Indie n this regard.” (8)

Mr Deputy-Spesker: The substi-
tute motions and the original motion
are before the House for discussion.
When I saidd that hon. Members
should condensc their remarks within
about 25 munutes, I heard voices
from the left that that was impossi-
ble I have no objection if the hon.
Members want to take more time,
but then now there are eight substi-
tute motions to the original motion.
Members who move theirr amend-
ments desire to speak, and then there
are cight groups at least, and every
group, however small 1t might be,
wants to place its views before the
House Then, in this discussion at
lcast the Congress Members also de-
mand that thcy must have equal
opportunity This is not a discussion
m which only the Opposition I8 ine
terested  So, I hope that it would be
appreciated that the time would bhe
divided equallv, at least equally,
between the Congress and the Oppo-
sition So. they have two hours at
the most I am being rather indul-
gent in giving them two hours, and
when they have two hours, they can
sec how many can be accommodat-
ed. and how long each individual
Member can speak.

Shri Dange.
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Achayya Kripalani: Shri Dange
wants to criticise me, therefore he
will speak after me. Let him have
the last chance.

Shri C K. Bhattacharya (West
Dinajpur): The Chair called upon
Shri Dange to spesk.

Mr. Deputy-Speaker: I have called
upon Shri Dange to speak.

Shri C. K. Bhattacharya: Then, why
does Acharya Kripalani rise?

Mr. Deputy-Speaker: Perhaps Shri
Dange does not want to speak

Shrj Dange (Bombay City-Central):
I am prepared to speak at any time.

Mr, Deputy-Speaker: But I had
called him Then, he might speak.

Shri Dange: He 1s on his legs Let
him speak

Mr. Deputy-Speaker: All right.
Acharya Kripalani.

Dr. Ram Subhag Singh (Sasaram):
On a point of order He should not be
called later on because we are not
called again once we refuse to speak.

Mr. Deputy-Speaker: My difficulty
is this Ordinanly if a Member 1s call-
ed to speak and he refuses to speak,
he cannot have a second chance, but
now Shn Dange is not refusing to
speak He says he has no objection
if Acharya Kripalan: wants prefer-
ence and wants to speak in the first
instance. That was my trouble;
otherwise, I would have warned him
that he would not be allowed another
opportunity.

Shri Dange: If you want me to
speak first, I am ready

Shri C. X Bhattacharya: Sir, we
should go by your choice. We want
your choice should stand. Shri Dange
should speak first.

Mr. Deputy-Speaker:
Knpalani.

Acharya Kripalani: It is a very
gerious matter we are discussing

Acharya
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here todey. You will not therefore,
mind, if I make constant reference to
my notes.

1 have been speaking upon this topic
inside and outside the House since
1950 In connection with Tibet, in
1950, I said:

“Our Government’s attitude is
understandable on the assumption
wpat Tibet is a far off country,
and none of our business, But
suPposing what has happened in
ribet happens to Nepal, supposing
the Chinese liberation forces come
to Nepal, then, I am sure, we will
fight, whether we are ready or
not ”

Again, in 1954, after signing of the
Indo-Chinese agrcement, I said that
the dcstruction of a buffer state was
an unfriendly act, and was dangerous
for the sccurity and safety of India.
Many nations have gone to war on
that 1ssue 1 am not saying this to
repund the House that I said so We
have more sertous business than that

Wwhy did 1 say all these things? It
waé becavse 1 had taken note of the
serious nature of the revolution that
had taken place m Chmna. Our Prime
Minisier while speaking in the Rajya
Sapha said that “the revolution was a
ma)or factor in  history, and any
appralsal of the situation neglecting
the fact of the revolution would be
utterly wrong; and many of the
troubles in the international world
were due to the fact that a deliberate
atyempt was made not to recognise
the major events in human history”

{ entirely agree with the Prime
Mimster I may submit that if some
countries in the West have failed to
recognise the significance of the
Chinese Revolution, I am afraild we
have done no better. This Revolu-
tion, by whatever name we may call
it, has established in China a totali-
tarian government. Such a regime
cap only be a military regime It is
based upon power and force. Its
appeal is to authority and not to rea-
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son. It does not believe in co-opera-
tion but strict obedience and regimen-
tation, All education is turned into
propaganda. Truth 1s subject to party
loyalty Such a regime is fanatical
It pays no regard to the purity of
means, It 1s controlled either by a
dictator or by a self-perpetuating
janta of politicians Whatever such a
regime may do at home may not be
the concern of neighbouring countries
But it is a concern of every peacefi'l
neighbour to <ee what its inter-
national policv i»

The foreign policy of a totalitarian
government cannot but be expansion-
ist. It is natural Power, if not
increased, will fade away Therefore,
if we are really to take note of the
tremendous revolution that has taken
place in China, we must not forget its
aggressive nature

History has also proved that what-
ever effect a revolution may have in
internal politics, 1t does not change
the foreign policy of a nation. The
French Revolution did not change the
foreign policy of France imitiated by
Louis XIV The Fascist revolution
in Italy and Germanv did not change
the foreign policy of these countries
Bolshevik Russia follows the foreign
policy of Peter the Great and the
Czars of nibbling at its neighbours
We see today China is following the
expansionist policy of its predecessor
imperial regimes There is nothing to
wonder at that

I submit that 1f some Western
nations have over-emphasised the
totalftarian and militanst and expan-
sionist character of the Chinese
revolution, we 1 India have minimrs-
ed it. May I submit that if there is a
choice in international affairs, it 1<
better to over-emphasise danger than
to under-emphas se 1t If we do the
latter, we shall be caught unaware
and unprepared and our people will
also be caught so

S0, we had the taste of this new
totalitarian regime in China Imme-
.diately after the Communists had
established their rule on ‘he main-
land, the old imperial policy was fol-
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lowed in Tibet, a helpless an a dis-
armed country While the formcr
Imperal regimes in China were cun-
tent and were satisfied with the
exercise of suzerainty, the new regime
wanteq complete control of Tibet.
'lt":zety would have nothing less than
a

Again, we had other md cations of
the character of this regime. In Octo-
ber, 1949, in reply to a telegram of
congratulations from the Indian Com-
mun;st Party on the success of the
Communists m China, Mr. Mao Tse-
tung sert ihe following telegram:

“I firmly believe that relying on
the brave Communist Party of
India and the umty of all patriots,
India will not certainly remain
long under the voke of imperta-
lism and its collaborators Like
China, India will one day merge
I the socialist democratic
famly'."

It s family indeed, for there is one
and the same family for communists
all gver the world. wherever they
may be born

Further, in Chincse eyes, and un-
fortunately 1n the Communists' eyes
here, we were not free even in 1949,
and our Government was a collabo-
rator Qur Government was collabo-
rating with Western imperialisms, I
SUPpose in the eyes of China and in
the eves of some of our own country-
meh, we do not seem to have achiev-
ed our freedom yet. hiberation is yet
to come. and, therefore, we see the
majch of Chinese armies on our bor-
dery, and they are liberation forces.
The ,dea that we were stooges of
Western imperialism was again made
clear to us when instinctively, our
Prime Minister protested against
Chynese excursion in Tibet He said,
“1t was not quite clear from whom
the Chinese were lberating Tibet.”
History has given the answer Every
fanatical creed, whether 1t be religi-
ouy or political, undertakes to make
Pevple free from themselves, and
make them happy against their will
through fire and sword. This Is, there-
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fore, no new phenomenon in the
world. We are familiar with it. This
apart, we got a prompt answer to our
protest; we were told that we had
made our protest because we were
stooges of western imperial Powaers.
In fact, the language was more vulgsr,
This wvulgarity has continued all
through the years. Our Prime Minis-
ter hag politely called it the language
of the cold war. Instead of resenting
these insults, we merely submitted to
them and recognised Chinese soverei-
gnty over Tibet, This proved to the
Chinese that we would submit to their
bullying tactics. I am afraid we have
been doing so throughout these years.
12 hrs,

Some people have asked: What
could India have done? Could 1t have
gone to war on the issue of Tibet? It
need not have But while recognising
the de facto sovereignty of China on
the mainland, India should have refus-
ed to recognise Chinese rule in Tibet
It would have put us morally 1n the
right We do not recognise the right
of France over Algeria. Are we,
therefore, at war with that country?
Do we not have diplomatic and
friendly relations with it? By
submitting to the rape of Tibet, I
am very sorry to say, that the Prime
Minister has repudiated what he has
often said, that wherever there 1s
injustice and tyranny, India shall not
remain neutral; it will always stand
for justice and fair play. It 1s but
fair that I remind him of these words

I want the House and the country
to know and to mark that China in
her internal and intermational advance
is even more quick and thorough than
Russia Russia began its expansion
only when its revolution was 28 years
old, and even then when Europe was
n the throes of the world war. China
began its campaign as soon as its
power was established on the main-
land 1 want the House to mark that
difference between the two regimes.

{ have talked of the totalitarian and
military character of the new Chinese
regime. This fact comes out more
clearly more recently. In a statement
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of the Chinese Ambassador made to

ontr Foreign Secretary as late as May
thiz year, he says:

“China will not be so foolish
As to antagonise the United States
\n the East and again to antago-
hise India in the West.”

Tiis, Sir, reminds me of Hitler's
theory of war on one fromt. But
strangely enough, the Chinese have
chisen not the eastern, but the
western front....

An Hon. Member: For the present.

Acharya Kripalani: .. which they
have done in spite of the fact that in
the sast, the territory that they want
to liberate 1s undoubtedly Chinese
territory and the people are also
Chinese people and not foreign peo-
ple Of course, they tried the eastern
front a couple of years back when
they attacked the off-shore 1slands
under the sway of Chiang Kai-shek.
It should not have been difficult for
the Chinese to take possession of
these islands. They were not useful
to the United States or to Chiang Kai-
shek But the USA resisted the
attack on these 1slands which were not
of much use to it. The late Mr Dulles
made 1t plain that Communist will
moVve out of the mainland only at the
expense of a third world war For
this, Chma with her population of 600
milhon was not prepared They were
not prepared for a war. Therefore,
what remamned for Communist China
was an incursion in the west, on the
Indian frontier They think they are
avoiding a second front as Ritler did.
But who knows one day they may
have no choice but to fight on both
the fronts?

In 1954, we entered into a treaty
with the Chinese Government. I am
sorty to say that by that treaty, we
recognised not only the suzerainty, hut
also the sovereignty. of China over
Tibet If we did that, it was very
necessary to try and settle the borders
with China. All along, we had com-
mon borders with Tibet. Now, these
werg turned inta common borders
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with China. We are told that there
was some talk of borders at the time
the treaty was signed, but nothing
was decided. Later too, there was
some talk about that in 1958 when
the two Prime Ministers met here,
but there was nothing in writing. We
knew, or ought to have known, that
between China and 3urma, there are
border disputes and they have not yet
been decided, and the Chinese Gov-
ernment has not been able fo carry
out its own promises. This, I quote
from the Prime Minister. In Inter-
national dealings, treaties or other
documents, it is dangerous to leave
matters at the level of talk without

any signed documents, It 1s best to
have everything in wnting. Even
when there is a talk, the notes of

the talk must be accepted by both
parties and signed. This seems
not to have been done, in spite of the
fact that semant-c difficulties were
felt by both the parties, as we are
told by the Prime Minister. Our
Prime Minister is too shrewd a poli-
tician not to know that in interna-
tional intercourse, words have todsy
ceased to have ordinary dictionary
meaning. Therefore, it was the more
necessary that everything should be
in black and white. Even then, there
are apprehensions of misinterpreta~
tion, but the field of misunderstanding
is narrowed down. At least, the
neutrals can see what is right and
what is wrong in a document.

Some Members in the Rajya Sabha
said that the Chinese had become wild
with us after the grant of asylum to
the Dualai Lama and the Tibetan
refugees. The Prime Minister seemed
to endorse this view. It may be that
their wrath has increased after these
events. But in this too, the Chinese
are different from the Russians: the
Chinese are more unreasonable, The
Hungarian refugees sought asylum in
many European countries, but Russia
has not on that account indulged in
border aggression against those coun-
tries. However, the Chinese aggres-
sion began earlier. According to
Dr. Kungzru, aggression began in 1952.
In 1984, we had a treaty with China.
This treaty enunciated the famous five
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principles of peaceful co-existence, I
need not discusg here these principles
except to say that all these principles
are based upon the maintenance of
the status quo, however cruel and
inequitous it may be.

The principles were enunciated in
order to put a seal of approval on the
sovereignty of China over Tibet.
Therefore, on one occasion, I was con~
strained to say in this House that the
Panchsheel was born in sin. In spite
of the agreement and the Panchsheel,
aggression on our borders began three
months after the signing of the treaty,
as pointed out in the White Paper.
It has since been going on and it has
been increasing. It would hppear as
if the Chinese were waiting simply for
the signing of the treaty which recog-
nised their sovereignty in Tibet.
Every time they have indulged in the
aggression, they have blamed us and
drawn our attention to the Punch-
sheel. I am reminded of a Hindi pro-
verb which I need not quote here. It
has something to do with the Koswal
and the danda. (Interruption).

Our territories have been occupied,
our people have been kidnapped, our
guards have been fired at, taxes have
been collected, roads have been built,
all leading towards India; check and
observation posts established along
our borders and even, as the report
says, trenches have been dug in many
places along the frontier. In Ladakh
a regular motor road has been built
and it is said that an aerodrome has
been established in our territory.

Sir, much as 1 dislike Chinese
aggression on our borders, I am much
more concerned with what our Gov-
ernment has done or proposes to do
about it. After ail, the Chinese, as I
have said, are working in consonance
with the genius of their regime and
n pursuance of their internationa}
goal. But, whatever aggressions have
been there so far. I regret to say that
the country has been kept in
ignorance of this aggression for a lomg
period. even though many notes,
through the years, have passed bet.
ween the two countries. The Parlia-
ment itself has been kept in ignorance,
Information about aggression has been



813 Motioh ve:;

{Acharys Kripaleni}

elicited through questions in this and
the other House. No information was
even given voluntarily. Evea thep,
it has heen meagre, and, often, the
acts of aggression have been minimis-
ed—may [ say almost excused. Some-
times, it would appear there has been
special pleading for the Chinege.

Recently, Sir, when there was a
on about the road built by
in Ladakh, the House was told,

it I remember aright and speaking
subject to correction, that it was not a
regular road but stones were kent to
mark the passage. But, now, we kaow
it is « motor road. No mention was
made of the aerodrome built in our
territory. We were told that the ter-
ritory was mountainous—where
nothing could grow, not even a blade
of grass—and no people hved there.

There are places in Rajasthan today
where all these conditions exist. May
1 know what the Government wauld
do if some of those parts are invaded
by Pak-stan? (Interruption.)

Sir, then, another question artcs
It these places are so uninhabitable
for man and vegetable, then, why do
the Chinese want to occupy them?
It is a strange thing that they should
earn the ill-will of India and occupy
portions of territory that are of no
use to them. Our people have a
shrewd suspicion and it is this that
these uninhabitable places are occu-
pied to ~erve as springboards for
future action A springboard has not
to bz grern cor populated Our people
are rot thinking n terms of a few
miles of herren rock  They are think-
ing in tcvms of the honour of the
country which has some meaning for
them. Apart from that, they are
thinking of something more and it is
th's that thev are thinking about the
safety and the freedom of their
country in the near future. Here then
lies the trouble which people with
their horse-sense are able to sense.

The explanations given by the Clov-
ernment for their silence are too halt-
ing. They are unconvincing. The

l v
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pity of it is, while there are atts of

on our territory, while
violent and angry notes are sent to us,
on our gide we sre satisfying our-
selves merely with sending back
polite notes or protests. Also, all the
time, whag is more painful, our peo-
ple are being encouraged to keep on
repeating the mantram: ‘Chini Hindt
Bhai Bhai’. This, I am sure, mukes
our people, if not our leaders, look
ridiculous before the world. Such
conduct lowers our dignity of which
we are reminded so often by our
Prime Minister.

Sir, I also do not understand this
over-politeness of ours. After sll, in
ordinary conversation, we regulate the
pitch of our voice according to the
hearing capacity of the listener. If he
is hard of hearing, we raise our voice;
if a man does not understand polite
language, we may not abuse him, but
we must spesk in plain and unvar-
nished language. Nobody would he
more polite and courteous than
Gandhyji. But many times, he had to
use hard and harsh words against
British Imperijalism On one occas:on,
1 remember he wrote an article in
Young Inda with the caption Shaking
the Mane of the Bnitish Lion. It form-
ed part of the prosccution which he
had to face and for it he was awarded
6 months’ impr:sonment.

Some Hon Members: Six years.

Acharya Kripalani: Six years. Sir,
we cannot be more polite than the
Father of the Nation when dealing
with aggression It is natural for us
to be anxious to avold a major com-
plication which may precipitate a war
A war between the two countries is
bound to develop into n global war
whether one likes it or not. But we
cannot avoid war through appeasc-
ment. Appeasement is always at the
expense of ane's honour. It has alsc
never saved peace. It did not save
peace in Europe in 1989,

Mr. Deputy-S8peaker: The hon
Membr has taken half an hour.

Acharya Kripalanl: Sir, I will finish
S00N.,
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Anywsy 1 would like to know what
the Government proposes to do under
the presens circumstances. 1 have
read the Prime Minister's speech in
the Rajya Sabha several times. I am
afraid, 1 find no indication of this in
the Prime Minister’s speech. Is there
any idea to throw back the Chinese
out of the territories they have
occupied? Ag their aggression is
described by our Communist friends
as merely ‘border incidents’, so will
our sgction in turning them back be
a ‘border incident’. When we have
cleared’ our borders of aggression, we
can, then, think in terms of negotis-
tions, but always on the bas's of
MacMahon hne. The maintenance of
the status quo can only be when
aggression has been stopped and the
territories occupied by the Chinese
re-occupied by our people. Our
Prime Mnister has as a last resort
proposed arbitration. It 13 not usual
to submit the cases of national terri-
tories to arbitration. National
ternitory belongs to the people of the
country. (Hear, hear). It cannot be
the subject of arbitration. Apart from
th's, who can arbitrate in this case?
What country except Russia will be
acceptable to China? All other coun-
tries, whether they are capitalist or
soc alist, 1n the world are capitalist
and as such imperialist! Even com-
munist Yugoslavia, 1if it is not
capitalist, is a stooge of capitalists and
the imperialists, though 1t may call
itself communist or Marxist. How-
ever, all this can come after our
territory has been cleared of aggres-
sion.

During the course of his speech in
the Rajya Sabha, our Prime Minister
has, in answer to Dr. Kunzru, said that
there could be no change in our
foreign policy and that it stands as
firm as a rock though today even the
Himnlayas are shaking. 1 am afraid
that, when the Prime Minister says
this, he is thinking merely in terms
of the basle principles of our policy.
What sre these principles? India
stands for peace. India sfands for dis-
armament. “India stands for non-
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ahgnment with the power blocs, That
is not all. There is a furthersome
thing. India also stands for inter-
national justice and fairplay. The
Prime Mimster hume~1f has often said,
that 1n the case of injustice and
tv anay, India will not remain neu-
tral I am afraid we have not acted

upto this principle in the case of
Tibet

In this House talking about our
forcign policy two years back, I have
said that 1t is a mistake to suppose
the foreign policy of a country con-
sisks merely n enunciating abstract
and basic principles. It must also
think 1n terms of appropriate strategy
and tactics, through which these
principles are to be given effect to.
We have failed to embody our princi-
ples into appropriate strategy and
tactics for effective action. It may be
that in evolv.ng these, we may have
to modify our principles to some ex-
tent. There will always be a gul?
between principles and practice, bet-
ween the ideal and the actual. That
cannot be avoided in this defective
world I submit for the consideration
of the Piime Minister that we have
failed in our foreign policy at the
level of strategv and tactics. Herein
some modification is surely necessary
1if we are to be effective.

Sir 1n conclusion, I would beg of the
Government to be firm. Their vacilla-
tion and the Prime Minister's varying
statements confuse the public minds.
A confused people cannot be ready
for an emergency. Even in his Press
interview yesterday, the Prime Minis-
ter talked of restraint. Restraint
without action is meaningless. I can
quite understand that there should be
restraint in giving expression to the
feelings when our people go and
demonstrate against an Embassy.
That is not desirable and I am one
with the Prime Minister when he con-
demns these things. But how are the
feelings of the people to get expres-
sion unless there is action behind
what they want to be done? Talking
of this restraint is just like taiking
of restraining a horse and tightening
the reins and having control gver it
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when the damn horse does not exist,
xmmmmmm.i!he

Dr. Ram Subhag Singh: Sir, I was
listening to the debate very carefully.

Mr. Deputy-Speaker: I hope the
hon. Members would also exercise
restraint by limit.ng their remarks to
fitteen minutes.

Dr. Ram Subhag Singh: It is a fact
that China has been our traditional
friend and in recent years due to the
efforts of our great Prime Minister
that friendship has all the more been
strengthened. But while we were
making efforts to strengthen that
fr endship, China was slowly and
slowly intruding upon our territory
and it encroached upon not one village
or two willages but it occupied
thousands of square miles of our
territory. (Interruptions). At the
time our treaty was concluded in 1954
with China, as Acharya Kripataniji has
just now pointed out, no mention was
made about any border dispute nor
was it mentioned 1w 1955 Bug
strangely enough, Shn Chou En-Lai
has written in his letter:

“The Tibet local authorities
themselves later also expressed
their dissatisfaction with this line,
and following the independence of
India in 1947, cabled Your Excel-
lency asking India to return all
the territory of the Tibet region
of China south of this illegal line.”

1 do not know what is the position
of Tibet so that the Chinese Premier
has written this letter to our Prime
Minister Because, when it suits
China, Tibet is a province of China
as any other province. I do not know
what i3 the content of the cable re-
ceived by our Prime Minister. When
it does not suit China, Tibet is
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immedistely given a different status.
1 ¥m donbiful whether we were xight
in recognising the sovereignty of
China over Tibet, Earlier the practice
was that we recognised the suzerainty
of China over Tibet and that practice
should have contnued. The Chinese
Premier has himaself mentioned here
that it was the Tibetan authorities
who raised that question. If it iz so,
then we should also state firmly that
we will discuss this issue with Tibetan
authorities, During the pre-indepen-
dent period, there used to be a British
resident and his assistant used to
exercise control in Ladakh and Gilgit
and all the other border areas. At
that time many hunters used to go
towards the region which has been
occupied by China at present. The
British remdent or the Government of
Kashmir used to issue permits to go
up to that boundary and we were also
having our Consul at Tashkent. To
say that this 1s a very d.fcult and
inaccessible area 15, to some extent,
acceptable, but I am not going to the
extent of accepting this theory that
n no case it 15 possible to go towards
that region. This area hag been under
the control of our Defence Ministry
‘n some way or other. It may be
that during our preoccupation with
Pakistan or during the efforts which
we were directing towards maintain-
ing our friendshup with China, China
tried to take possession of that terri-
tory. They have not built just one
road there but they have built feeder
roads and a first-class road has been
laid connecting many other willages
with those feeder roads. It is also a
fact that they have constructed an
airport n that region So, I would
like to know what information we
received in those days from our
Ambassadors in Peking and whether
the Defence Ministry was in a posi-
tion to produce any record or any
information. Or, did it care to gather
sny information from that region?
When the treaty negotiated in 1054,
it was on the basis of the existing
status, and to charge India of
imperialism, expanzionism is utterly
baseless, because, we have been res-
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pecting not only the boundaries of
our neighbours but also the boundaries
of Goa. It is to the credit of the
Prime Min'ster and this Government
that they did not allow anybody to
enter Goa when the people were ready
to march into that territory. But at
that very moment, the Chinese pene-
trated into our territory and they
occupied such a big region. They did
not stop there, because, recently it
has been mentioned by Kushak
Bakula that the Chinese have been
propagating an idea that we want to
take possession of the entire Ladakh
area, and we ought to be alert about
that. Besides this, they wanted to
create further trouble and it has been
mentioned in the White Paper that
their plane came to the Himachal
Pradesh area—Chamba and Spiti—and
also to the Punjab area and to many
other places.

The trouble about Bara Hoti is also
there. Now, the Chinese are claim-
ing the NEFA territory. Regarding
Bara Hoti it has been stated in the
White Paper that it has always been
our territory. Once we declare any
place as our territory, it should always
be our effort to maintain it as such.
After having declared it as our terri-
tory and then later agreeing that we
will withdraw our civil and military
authorities from there does not make
much sense. Therefore, I think that
we should change our position when-
ever we go to discuss it at interna-
t.onal gatherings. In the White Paper
it is mentioned that it was first our
asking, our proposal: we first said:
“Let us withdraw our civil and mili-
tary authorities”. It was our Externa}l
Affairs Secretary who himself pro-
posed and they agreed. But soon
after that, the Chinese penetrated into
that territory. Now, the position is,
our military authorities are not there.
Therefore, I suggest that it should
always be the effort of the Defence
Ministry to study all our border pro-
blems and to study all the strategic
positions and to establish their check-
post.
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For instance, Khurnak Fort and
Spanggur are just on the Indua valley
road, and to allow others to occupy
these places is something which is
hardly understandable. In NEFA, we
were having our check-post at Longju.
In that connection, Mr. Chou En-lai
has said in his latest letter that some
have been advocating ‘“provocative
actions on an even larger scale such
as bombarding the Chinese territory”.

I may point out that on the 28th
August, the hon. Prime Minister was
good enough to disclose in this House
that Longju, our check-post, which
lies within three or four miles on this
s'de of the international border, in our
territory, had been occupied by the
Chinese forces and that they over-
whelmed our forces;  ‘Our forces’
meant only eight or nine persons.
What I said in the House was:

“Regarding the check-post the
Prime Minister said that it is very
difficult to drop paratroopers. May
I know whether it is possible—I
do not want to suggest that it
should be done straightaway—to
bomb that area in order to extri-
cate it from Chinese hands?”

So, to say that somebody advocated
provocative actions on an even larger
scale such as bombarding the Chinese
territory is something which is neither
based on facts nor on any reasoning,
because Longju does not lie in the
Chinese territory. It is in our terri-
tory, and if anybody comes to occupy
that or if any force has occupied it,
it is our inherent right to oust that
force by any means. If we are not
succeeding in ousting that force or if
we have not succeeded in sending our
troops or sending reinforcements by

‘road, it is our inherent right to bom-

bard that territory. I repeat it and
I will go on repeating it for ever.

Acharya Kripalani: They will not
be there for ever.

Dr. Ram Subhag Singh: Yes; they
will be removed soon. In connection
with the procession in Bombay, I
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deprecate that we should be so much
agitated and we should take out any
‘procession and insult any Head of a
State. Mr. Mao Tse-tung has been
and is one of the most respected
leaders of Asia and the world ang I
highly respect him. If anybody had
insulted his photograph it was very
deplorable. But to characterise the
whole procession as ruffian is very
wrong. It is not at one place but at
so many other places they have used
‘he word. In that connection, they
have gsaid: :

“Such a matter of huge insult
to the head of state of the People’s
Republic of China is what the
masses of the six hundred and
 fifty million Chinese people
absolutely cannot tolerate, and it
must be reasonably settled, other-
wise the Chinese people cannot
come to a stop with regard to the
matter. In case the reply from
the Indian Government is not
satisfactory, the Embassy is
instructed to make it clear that
the Chinese Government will
again raise this matter to the
Indian Government, and the
Chinese side will never come to a
stop if without a satisfactory
settlement of the matter, that is
to say, never stop even for one
hundred years”.

An Hon. Member: Language of
peace!

Dr. Ram Subhag Singh: In this con-
nection, I say that the 400 million
people of India also would never stop
unless and until the Chinese are
driven out of our territory.

Here, I want also to give a small
warn‘ng to our draft-makers. I hold
no brief for the Socialist Party and I
am ready to oppose them like any-
thing. But to characterise, on behalf
of the Government, any party as a
group of ‘irresponsible persons” does
not appear to me as a correct thing.
Therefore, I am- pointing out this
matter. There may be some irres-
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ponsible persons, but all the people
are nowhere irresponsible.

Some people are try'ng to link the
incidents with the giving of asylum to
the Dalai Lama which is considered
as a provocation to the Chinese. I
wish to categorically repudiate such
an assertion; because, thousands of
square miles of our terr.tory in
Ladakh were occupied by  Chinese
prior to Dalai Lama’s arrival here.
Perhaps, at the time when we were
negotiating the treaty they construct-
ed al} these roads and forts,

Then there is the question of
Bhutan. But here also much will
depend on our Himalayan policy,
because so far we were not worried
about our frontier on th's side of the
country. But now it has been en-
croached upon and nobody is in a
position to categorically state in how
many places the Chinese are in
occupation. Perhaps, in all the passes
they are there and they have en-
croached upon our territory. There-
fore, I shall point out here that it
should be the business of the Defence
Mnistry to properly watch the situa-
tion and send parties there to push
them out of our territory. But it has
not beer. done so far and it is a matter
of great .regret to me that we have
not been alert enough to protect our
frontiers.

Shri C. K. Nair: Why should you
isolate the Defence Ministry?

Dr. Ram Subhag Singh: Because
they are in charge of our defence. It
is not the responsibility of some other
Ministry. It is the Defence Ministry
which is entrusted w:th the work of
defending our country. So, it is not
a question of isolating anything.

Then, regarding Bhutan and Sikkim,
a little portion of Bhutan has been
mentioned in this White Paper. It is
stated that Bhutanese couriers have
been arrested and they have not been
allowed to go back to their territory.
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Mr. Chou En-lai hag been one of the
chief arch'tects of the policy of Panch
Sheel. But he has violated it like
anyth ng. He has violated the treaty
regarding passports and visas and
now the Bhutanese people are not
allowed to go back. Therefore, if we
do not firmly state our position and
it we do not take a firm stand on
these issues, we will be creating an
impression in Bhutan, Sikkim and
even in Nepal that we are not very
firm. Therefore, I earnestly appeal to
the Government, and particularly to
the Pr me Minister who 1s very alert
about all these matters, to see that
our interests suffer no more. 1 would
also appeal there should be a re-
appraisa] of our entire policy.

Raja Mahendra Pratap: Will you
allow me to say a few words?

Mr. Deputy-Speaker: I am not
allowing.

Raja Mahendra Pratap: They are
exciting us........

Mr, Deputy-Speaker: I am not
allowmng him for the present.

Shri S. A. Dange: The problem that
is before us is certainly very serious
from all po.nts of view and, therefore,
our first attempt should be to see
that the seriousness does not evolve
into a disaster for ether country,
either for us, or any other country,
or for the world. Therefore, the
approsch to the problem must be one
of settlement and not that of whipping
up a war atmosphere. 1 think that
there should be a general agreement
amongst all of us here, except perhaps
some people who want to open two
fronts against China Of course, I can
imagine those who want to open two
fronts against China—one by the
Americans and the second jed by the
Government of India, or by the
spokesmen of that pacty at least.
They think that we should teach China
a lesson.

‘An Hon, Member: Why not”

Bhri 8. A. Dange: “When Dulles
taught them a lesson, why not Nehru
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teach them a lesson? When Dulles
took a firm stand, the Ch:nese retreat-
ed. So, if we take a firm stand, they
will retreat,” this is to be their two-
pronged attack.

What do they want to achieve? Is
it a problem of border for them? Is
1 a problem of the territorial inte-
grity of our country? It .3 only a
iabel for some, not all. The problem
1s, as put very nicely by them that
Communist Ch na has come near our
border. ..

Shri Tyagi (Dehra Dun): Offer them
tea.

Shri 8. A, Dange:.. by taking Tibet
under its influence—not this border
question but the other question.
Therefore, Tibet must be nberated so
that Communist China remawmns that
side and we remain this gide and in
between the buffer State of Tibet.

Shri P. R, Patel (Mehsana): What
about the area they have occupied?

Shri S. A. Dange: You can have that
ambition, but what I meant to say
was this This would not be a proper
approach for both the countries to
accept, the language of war, the
language of hysteria and the langu-
age of two-fronts from some of our
friends here, and a language which
wants alliance with Dulles and all
that sort of thing.

Acharya Kripalani: The Chinese
ghost 1s there,

Shri S. A. Dange: So far as that
alliance 1s concerned, I do not want
to go into h story, because I do not
know what happened to that firmness
when the Americans entered the Yalu
river, had to retreat back and see the
Chnstmas in America in  spite of
Dulles’ strength. So, let us not have
the talk of two front alliances against
Chmna. Let us stick to our problem.

An Hon. Member: Let us welcome
them here.
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Shri S. A. Dange: Our own problem
is the problem, not of relations bet-
ween two countries which are hostile
to each other, but the problem of two
countries who are essentially allies
and friends.

An Hon, Member: Allies! (Inter-
TUPLIONS) .

Mr. Deputy-Speaker: Order, order.
I wouid advise hon. Members to hear
the speaker very patiently.

Sirt S, A. Dange: They are afraid
of Teing convinced by my argument.
So, it is a problem between the coun-
iricz who have got a standing agree-
me~t of f(rviendship. It may be
that some people think that it

e broken: that is ancother

But today our relations with
Chineze and the question of border
canneot be treated as if it is a ques-
tion betwoeen ourselves and Pakistan,
though cven with Pakistan we do not
and should not take the language of
wai. That is why I broadly and in
CSE2NTEe gree with the approach
which has been taken by the Prime
Minister.

Acharya Kripalani: You have now
become his admirer, but not in the
case of Kerala.

Shri S. A. Dange: On that we
differ. But on some points we agrec.
I do not follow a whole hog policy
like vours. a consistent policy  of
enmity towards everybody. I do not
agree.

Shri P. K. Deo: They have joined
others in Kerzala.

Shri 8. A, Dange: Therefore, my
poirt is that with the approach we
agree—w¢e may have some differences
here and there—but with the broad
approach we agree—no hysteria, no
questions of war, but, at the same
time. defcnding the integrity of the
country znd its frontiers. Now, this
approach.

Acharva Kripalani: How?
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Shri S. A. Dange: How? He him-
self has enunciated it—the approach
of negotiation on both sides. For ex-
up Panch Sheel. Sertainly delineate

Acharya Kripalani: After the abu-
sive Jetter.

Shri S. A. Dange: Mr Chou En-lai
wrote to the Government of India
on September 8th, and I may say that
if he had written it earlier perhaps
the tension would have been less. But
it could not be written earlier for the
simple reason that both sides were
engaged in the Tibetan question and
the Dalai Lama.

Therefore, I want, first of all, to
endorse the approach which the Prime
Minister has taken, and it should be
taken by all countries of the world
who subscribe to peace, and that ap-
proach is simply: “no war, no hystc-
ria; let us sit down and argue.”

Now comes the second probien.
What is the essence of the problem?”
I think the essence of the problem is
sometimes missed. The essenze s
supposed to be only the question
of border. But, in my opinion, it is not
only a question of border and recti-
fying it, hut it is a question of politi-
cal approach and friendly re-
lations. These politicail ve -
lations have been (o a certain
extent disturbed. Let us recognisa
that there has been a disturbance. I
am not saying whether we are right
and they are wrong or they are right
and we are wrong (Interruption). But
the disturbance exists.

An Hon. Member: You will not say
that. It dees not suit you.

Shri S. A. Dange: I am talking of
political questions. I am not talking

"of the border just now but I am taik-

ing of political relations. On the
guestion of politics there has been a
disturbance in our relations, as the
hon. Prime Minister has himself ad-
mitted that 1may be, the Tiketan
events have coloured the views of
the Chincse, have soured them and
have perhaps made them somewhat
bitter on the question. I am referring
to that political question.
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Therefore the essence of the pro-
blem is not only the question of bord-
ers. It ig not a question of maps. We
have had here the debate on maps
many a time. Now, here if the ques-
tion 1s of maps and delineation and
the boundary is fixed, then the ques-
tion will anse which is aggression
and which 1s not. Therefore the first
problem would be to settle the bound
aries and delineate them. Demarcate
them. (Interruption). Having donc
that, take the problem whether we are
on the right side or they are on the
tight side. Now can we do that? We
can do that The position today exists
that this problem can be solved in a
calmer atmosphere, vxcept for those
who do not want a calmer atmosphere
Therefore on the map< also

Dr. Ram Subhag Singh: They do not
want to be Chinese agents

Shri 8§ A Dange: Who”

Dr. Ram Subhag Singh: Others

Shri 8. A. Dange: We shall -ee a-
to who 15 whose agent That 1» nnt
the problem here (Interruption).

Mr. Deputy-Speaker- Oider, order
1 would again appeal to the hon
Members to hear h.m with patience

Shri 8. A. Dange: 1 wa< not pleading
for the Dulles line So, I do not know

who was whose agent (Interrup.
tlon)

An Hen. Member:

You can only
plead for China

S8kt § A Dange: With regard to

the question of maps, what is the
position? The Indian position is
that—on this there should be no

doubit—~the MacMsahon line was once
for all settled Op that question we
bave no doubts. The other side says—
and it 15 said that their statement 1s
& new one—that the MacMahon line 13
not the final one and was not finally
seftled. Therefore what can be the
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position? The position iz that India
can argue on the basis of the Mac-
Mahon line and the Chinese can argue
that 1t 13 not correct, and at the same
time after argument (Interruption) a
settlement can be had, which 1s not at
all difficult.

An Hon. Member: What were the
actual (Interruption).

Shrl S. A. Dange; Because comrade
Chou En-lai  hymself . (Interrup.
tion),

Mr. Deputy-Speaker: Order, order.
Hon Members shall have their
chance

Shri S A. Dange: I cannot hear
(Interruption) We should ask

Shri Kalika Singh (Azamgarh):
What 15 the stand of the Communist
Party on the MacMahon hne?

M:. Deputy-Speaker: If we wait
Now and lhsten, perhaps that mught
be clear We ought to exercise pati-
ence and allow the hon Member to
continue Perhaps we might see what

their position 1s  But why get im-
patient®

Shri S. A Dange: The stand of
the Communist Party on the Mac-
Mahon hine 1s very simple: India has
taken that as its line so far.

Acharya Kripalani: What s your
line?

Shri 8. A Dange: So far it was
not .

An Hon. Member: You are not an
indian®

Shri S. A. Dange: 1 think if people
want to be insulung by caling me
unlndian I will question something
about them also Let 1t be remember-
ed

Acharya Kripalani: Oh! yes.

Shri S. A Dange: Let them remem-
ber that. (Interruption). No, no. He
says 1 am not an Indian 1 cannot
tolerate that kind of nsult in thig
House
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Shri Surendranath Dwivedy (Kend-
rapara): I have not said that. When
Shri Dange said that India has taken
that as their line I said, “Are you not
an Indian?” I have not said that.

Shri S. A. Dange: If I am challeng-
ed that I am not an Indian, I shall
have to say something. (Interruption).

Shri Surendranath Dwivedy: I have
not challenged that. I repeat (Inter-
ruption). On a point of personal ex-
planation, Sir. I have to say that I
never said that Shri Dange is not an
Indian. When he said that, I question-
ed, “Whether you are also in India
and whether you accept that border
and MacMahon line”.... (Inter-
ruption).

Mr. Deputy-Speaker: No hon. Mem-
ber should challenge that.

Pandit Goving Malaviya (Sultan-
pur): Being an Indian he may have
anti-Indians in mind.

Shri S. A. Dange: Now, I am quite

prepared to answer all the questions.
Only thing is, let them come one by
one. That is all. .

So far as the MacMahon line is
concerned, my stand is very simple.
Certainly, it is not for one individual
or one party to take a stand. It is
an overall standpoint of the country.
They are the borders of a country and
not of a party, neither of the PSP nor
of the Communists or the Congress.
They are the borders of a country. On
that we should be clear.

Therefore the point is that we as a
whole so far had accepted the Mac-
Mahon line as our frontier. Now the
hon. Prime Minister himself says that
it is not demarcated, it is not deline-
ated but there is a general contour.
The general contour is accepted but
the delimitation and demarcation
does not exist. The moment demar-
cation does not exist, disputes about
villages, grasslands and all that,
which are there in the White Paper,
are bound to arise.
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Shri P. R. Patel: What about the
territories occupied by them?

Shri S. A. Dange: 350, here the
question is, if you wish to argue on
the basis of friendly relations with
China-—certainly India will be justi-
fled in taking a stand on the Mac-
Mahon line and ask them what they
have got to say about it.

Acharya Kripalani: They have said.

Shri S. A. Dange: What they have
said perhaps has not been read pro-
perly. But they themselves have
said, “We do not accept it in princi-
ple.” They have given a long history.
We may argue about the history. That
is not the point. The point is that
we are realists, we know what is hap-
pening and we today certainly for the
sake of amity can sit down and settle
the problems. This is the position
that China has taken in its letter.
Therefore it rules out questions of
war for the sake of settling the bound-
ary. That is all that I want to submit.
Those who want to create the war
atmosphere, it is another matter for
them.

An Hon. Member: They should be
allowed to remain. )

Shri S. A. Dange: But so far as
these two people and our country is
concerned, the position is simple. In
the letter which is given here they
say, “We are realists; we want friend-
ship and therefore there cannot be a
question of war. Though we do not
accept the MacMahon line yet there
has been history. You accept it. All
right. Let us sit down and discuss
the whole question.” Certainly, India
could be justified in starting nego-
tiations on the basis of the MacMahon
line. On what basis can they argue?
They cannot argue on a basis which
does not exist or both cannot start
arguing on some boundary which is
neither this nor that. Any two coun-
tries, when they argue questions of
border, always have their two posi-

. tions because that is why the trouble
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arises. That is why the difference
arises. If there had been no question
of the boundaries at all then the
differences would not have  arisen.
Why is the argument there whether
Longju is south of Migyitun or whe-
ther it is north of it or whether it is
on the level of it? It is because there
was formerly no problem of hostility
between the two countries. Formerly
there was no problem there.

Someboedy has asked; if a land is
grassless whether it should be neg-
lected. No. If a grassless land is cer-
tainly occupied by the Pakistanis you
will have to take note of it. . This
land will have to be taken note of.
This problem is forced on our atten-
tion now. Why? Because of the Tibe-
tan events.

Several Hon. Members: No, no.

Shri S. A. Dange: Because when
the Chinese took their sovereign
rights in Tibet and occupied Tibst
there were protests (Interruption).

Shri Braj Raj Singh: When was the
road in Ladakh constructed?

Shri S. A. Dange: There was a ques-
tion of passes. There was a question
of routes. Naturally these questions
became a question of delimitation,
demareaticn and later on a question
of politics. Therefore that I think is
the fundamental problem. If it is a
problem of border it can be resolved.
I thought, after the statement which
the hon, Prime Minister has made
here, in tha Press Conference, after
the statement he has made in the
Rajya Sabha and after the receipt of
Mr. Chou En-Lai’s letter on the basis
of Panditji’s letter of March—if these
four are taken together there is a
basis for settlement without going to
war or talking about war.

Acharya talked

Kripalani: = Who
about war? :

Shri S. A. Dange: Because in the
first place it is a question between
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two friendly countries. I need not
repeat that the offer exactly exisis
and when that exists there should not
be a war hysteria so far as this ques-
tion is concerned.

Dr. Ram Subhag Singh:
tion?

Occupa-

Shri S. A. Dange: Occupation can
be studied as occupation only when
you sit down (Interruption).

qieaq a= mosw a9ty (faagd) -
F WA qSET § T AT |/ TSATE .

IATEAA WY ¢ G T 73 W &
qr w1 WY HETAET FT F q3 T |
13 hrs.

Shri S. A. Dange: I am always an
advocate of no-war with anybody, not
so much an advocate.....

Dr. Ram Subhag Singh: Silent ob-
server.

Shri S. A. Dange: If some people
do not like the foreign policy of this
country or if some people are aller-
gic to the hon. Defence Minister—
that is not a question to be discussed
in this connection. (Interruption). It
has nothing to do with it. The pro-
blem of foreign policy, of Panchsheel
and the problem of the temperament
of the hon. Defence Minister or other-
wise need not be brought into the
question of settling the border issues
with China. But they are being
brought. (Interruption). They are
being brought in, why? Because there
is essentially a political problem
also. On that our country has got to
find a proper approach; the grounds
of it exist. But, certainly, as the
Prime Minister has mentioned, the
Chinese do feel sour about the Tibe-
tan issue. Apart from the Tibetan
issue, India has got the right to give
asylum to anybody—there is no doubt
about it. Nobody feels sour about it.
But we certainly have not got the
right to give asylum, to feed the per-
son with money, to let him function
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sometimes as the Government of the
other country and also to make a re-
presentation to the United Nations
which amount to demanding an in-
vansion of Tibet in order to liberate
it from China, to submit & memoran-
dum that there has been genocide in
Tibet and thus conduct operations
from the Indian soil. If that gentle-
man does it from anywhere else, let
him do it. What I am troubled with
is this that he cannot conduct these
operations from this soil, and, there-
fore, certainly, some gentlemen felt
very irritated. (Interruptions).

Acharya Kripalani: T would be en-
titled to remind the Chair that this is
a free country where everybody can
express hig views

Mr. Deputy-Speaker: I would again
appeal to hon Members that occasion-
al interruptions might be tolerated;
sometimes, they might be welcome as
well But continued interruption s
not fair and the hon. Member should
be allowed to proceed

Shri S. A Dange: Sir, this 18 a very
beautiful statement and a serious
statement, but since 1t receives the
clappings of the House 1 would like
to draw attention to it

Is it the right of a free country to
allow another person, or group of
persons, to call themselves a Govern-
ment and propagate war aganst
another country and involve this
country in 1t”

Acharya Kripalani: You will ex-
cuse me: these people call themselves
Gods also. What 1s this about?

Shri 8. A. Dange: Fortunately, Sir,
in this country at present Gods are
not commanders of armies, nor are
they politicians. So, here it is not a
problem of Gods, but of gentlemen
claiming to be Gods. Can we in &
free country like ours allow on our
soll, with the subsidy from the Gov-
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erament of India, a person to prope-
gate war against anocther country and
involve this comtry in it? (Interrup.
tions).

If he goes to Afghanistan it is his
affair. The question was very simply
and nicely put. If that gentleman’s
request 1s (0 be guaranteed by UNO,
where wil! the troops go through, ex-
cept through the Indian passes?
Where will intervention come from,
and where will our neutrality be?
The position is that India is a neutral
country, a non-aligned country. If
some people want to take
the postion: no, we are 8
free country, we can allow others
to carry on war, 1t is their policy. As
far as 1 am concerned, even as a free
country, we do not allow people to
propagate war against each other, in-
cite war between two countries or to
help them in doing that. That 1s what
1 understand 8o, talking about a free
country, if that 1s the conception of
a free country of some people, I am
sorry for that

Acharya Kripalani: We have not
the Chinese concept

Shri 8. A. Dange: Therefore, what
1 was saying was that the irritation,
the sourness, arose out of this pro-
blem and that problem attracted the
attention of the Prime Minister. On
that pont also 1 agree with him in
the sense that if the Dalai Lama stays
1in this country, the gentleman can
have asylum We have a night to
give asylum But he should not carry
on propaganda which 1s likely to in-
volve us in unfriendly relations with
other countries. I need not quote
those paragraphs in the Prime Mims-
ter’s interview and so on. But he
has taken that position. He says that
he gave his advice to the gentleman
not to go to the UN. and invite their
intervention; in the first instance it
would not come, and. in the second
place, even if it comes it would be
embarrassing for us and we cannot
take that position. But he says that
other people advised him and he ac-
cepted that advice. Well, we can
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imagine who those other people are;
may be successors of Dulles both m
America and here So that 1s not the
pont, o

Therefore, what I am saying 18 that
the position today with regard to this
major dispute on boundary questions
can be solved by peaceful means
Similarly, our relations with China
can continue, do continue ang will
continue on a friendly basis Some
people do not hke it Some people
want to blow up the Panchsheel, and
mn order to blow 1t up they are creat-
ing all sorts of crises So we must
be on guard Against what® Both
aguinst the violations of the integnty
of our country, no doubt and against
war hysteria The question has been
asked here whether we resist aggres-
sion On that the standpoint of the
Communist Party 1s very clear We
reaist aggression If anybody invades
us we fight against the invaders, there
1s no doubt about that

Shri Sabbiah Ambalam (Rama-
nathapuram) How do you justify the
Ladakh invasion®

Shri S. A Dange: There is another
question also The gentlemen who
want an assurance-~I do not know
why they should ask for it—must also
give an assurance that they wall not
incite invasion from Indian side What
about that® That they won’t give
Certainly the Prime Minister has
given it that we are not going to make
aggression  against  anybody But
then some of the gentlemen have
quarrelled with that policy and they
say, “go and liberate Tibet”

Shri C. D. Pande: Why not®

Shri §. A. Dange: Yes it 15 good,
correct for you We, Sir, on behalf
of the Communist Party can say that
we shall not side with any aggres-
sion m the name of liberating Tibet
whosoever it may be That 15 very
clear We shall not tolerate any
question of anv invader com-
ing here We will fight against any
invader, At the same time the Com-
munist Party fumly believes that
there will be no invasion,from Chma
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over this country, because of Panch
Sheel (Interruptions)

Mr. Depuiy-Spesker. Order, order.

Shri S A Dange I guarantee that
there shall be no invasion—as far as
the Prime Mnister 1S concerned he
has said so-—~with the same confidence
I guarantee that there shall be no mn-
vasion as far as China i1s concerned.
I cannot talk about others

Shri Raghunath Singh (Varanas:i):
How can you speak on behalf of
China?

Shri C. D. Pande. Have you receiv-
ed a letter?

Mr, Deputy-Speaker Order, order
If the hon Member wants {o give &
guarantee, why should hon Members
be afraid?

Shri S. A Dange* From this shout-
ing therefore it should be clear that
behind this whole problem a third
point arises, that it 1s not only bound-
aries, 1t 1s not only Tibet, but some
people have a problem about us They
want to think how to suppress the
Communst Party

An Hon Member Why should they?
Shri S A Dange I do not know

Shri Braj Raj Singh- It shall die 1ts
own death

Shri S A Dange We have cheated
you for forty years by not dying our-
selves, and we shall cheat yoa more.
Don’t worry about it Sir, they say
we are dying ourselves We are not
dying Sir That may be very visible

So the problem is, in the name of
war hystena 1n the nafre of shouting
slogans, which are not justified,
agamnst us, an attempt 1s made 1n
order to isolate the Commumst Party,
to overwhelm it and ban 1t Why
such a great fear about 1t 'We gre
after all a small party and we have
no following! Why this fear® Are
they so panicky about the next elec-
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tions that they want to Ban us 6n this
scare® Why this hysteria? I could
understand hysteria on Uther prob-
Jems, not on this

Sa, the third problem is that {t 1s a
political tactics that is being followed
10 blow up the peace policy of Panch
Sheel, to involve India and China in
war .

Acharya Kripalani.

To ban the
Communist Party.

Shri S. A Dange: and to ban the
Communist Party and then introduce,
nth a demorTatic but miitary rule in
the name of war hysteria This is the
object This attempt 1s seriously being
made China and the border are just
excuses for some people and for some
parties. Especially for the PSP ~I
name it—the mamm question i1s not
whether the border 1s violated or not
To them 1t 1s the question of two
fronts hberation of Tibet, war hys-
teria, blow up of Panch Sheel, blow
up of peace, then, blow up of the
Defence Mimister—I do not know
where he comes in, and then uiti-
mately comes 1n mlitary rule for
which they have a few generals ready
1 their pockets, I am told This policy
the Communist party 1s not going to
tolerate It certainly stands for the
mtegrity of the country It will cert-
ainly defend the country against any
aggression But we are not gomng to
tolerate also aggression from our side,
whichever partv wants 1t In the
present situation I am sure the Gov
ernment of India does not want il
Therefore mv quarrel is not with the
Government of India on that question
As 1t 1s visible in this very debate,
these pentlemen also have no quarrel
with China as such But, for thewr
internal political reasons, the whole
thine has been whipped up

Therefore, my last appeal to all
would be, play down war hysteria.
Attack us as much as you like; we
have freedom, no question. But do
not have war hysterla Do not blow

SEPTEMBER 12, 960  White Pager on Jnde.
n Chinese Relations M‘

up Panch Sheel. Certainly delineate
the borders; certainly have our bor-
ders in the way they should be and
ought to be Certginly arguk. Argu-
ments can settle because there is a
position of settlement by argument
on both mdes. Firm friendlines must
persist Mistakes are there on both
sides.

§everal Hon Members: No, no.

An Hon, Member: The cat 15 out of
the bag

ghri Radkelal Vyag (Ujjam): He
should point out the mistakes on our
side

ghri S. A Dagge: I am teling with
regerd to the political problem again.
1 consider that our debbling with the
Dala: Lama problem as a pohtical
problem was a mistake I am not talk-
ing about the other guestion Why
are they hurrying 1t up? I am only
refernng to the political mistakes I
am not talking about the borders and
integrity of our country Therefore, 1
support the general approach that is
there 1n all the letters and I appeal
for a peaceful settiement We are cer-
tasnly agamnst aggression There ctan
be no doubt about that At the same
ume, 1 am quite sure, neither they
nor We want to go to war on any bit
of termtory as Shr1 Jawarharlal Nehru
rumself has said With that position,
1 have made mv noint of view vewv
clear

oY wex W (mTEE) TS
agtea, W oY 7 § 7w ¥
aT § ot o ag faarx & W AR
A% AR QT 7 & TwT H wrEArd
g5 T & 1 agefr st fawn W ¥
atfe smafes § ) wgfae Tt ¥
AT MGG AR TAE
e ¥ aTayE AR ¥ wet A
g wf fr foo® giw al & v
arre woETe R @ o Iardy g
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wY soorchefiy sy fewt & fod
ot waty fenr Wi fow & wroor 3
oot age ¥ fdt ¥ ararenft o s
Wiy oft, 38 & I W gurl T
ot o g ¥ o amw wew @ ¢
¥ ATy & wiw amfor w1 fafaw
€ ararfaw § 1 dfwsage & |-
oW ¥R WY T ug T & ah ey
s WY §

# o wew ¥ ¥ g% § W fogy
aitw awl ¥ ¢ 9 § aET w we
™ A sud @ ¥ i famny W
T S QY § | WA T W
faeg ax A€ Ay g€ &, AW w
T & awr /2 v 97 f5 gw I
#rar & wgex w Wi 7% 5 o
Wy & 1 afew s SR qaTe
FEATEFX 410 F & 10U §
sl e & a9 o QW g
wgr a1 fiv fgwrag €t = vz oo
P WA T GG § | W
FAY A TG fos g a7 ST o &
fimly arwror Y sast ad 1 e
T ARG W AT 6 gt § e T
wqT 9T | 9T 9T @ FA ¢ 1 W%
aY fs 9% &7 wgrw § W A
Teer wwe”, wuig g [ A @ w
far Y o 9T aY w1 W1 gy W
HANT WEWT QT q% 9T A UW A I
AT YT A FAET Wifgy | Sfew &
wRy § fs = i & ag wgm
afand & § am fs “wrr & @2
o, # 9 qER” ) T WM
LW T T A fiear gt o
W X W W Ak W W gur W
wr @ ¢ 1 vg¥ yur W for ol
st o g W QAT A6
TR YT NG A AW

w e ¥ A faag F W@ W
d oy ¥ grew 7 g W A
2 LSD-3.

BHADRA 11, 1881 (SAKA)

White Paper on
Indo-Chinese
Relations

Yo & ¥ o ofeww f wgre 0% W
oY fawror feqy mar & I 1moo WM
A IO AT & gA@€ e & e
¥ oy faare Gt v | EwTT
e fa¥ & awr e, Il WA
q A=, faman Ra § fralt o
qT* & wnrey o | fevey g W
¥ ar? F g sfawx § N | Wy ok
dAggRur 4 maww
o uTefEn s | 3t fremw,
28Y3 T 3 giF, 2gUY &% MY
ST7 9gA AT AT feT § A
ok ¥ & gfafafeat € arefa
It 1 I ¥ qfroreaey fosa
¥ Ty ¥ gafag swAt gur o
wfeT o9 & e o gk, qewy
® W e 7 g fRw waay
¥1 A AT QY AAT Iq § I LAY
sifrgm isa v a g o @
o1 feqr w3 & 4 oY a9y
FAZT §Y A wiEAET gE Y Y9 9%
T 0% IF & WETT A L% IR #1
WK FTAENT 1 §T S M A & {=
Fa T AT & w6 € s A
o § 3% &7 fasiw &g § I feqy
aar & 1 gAY A o faug F A W
ARWT AT AFAT & | qg X7 AT ¥
Hz ZATe I A A § WA R
W & gy WAy R e Ty ey
A2 § q® AN Y, 000 GT &Y
g€ ax agr #1f wardy 7@ §, dfew
AA A 0T { N9 €7 77 § @l
a1 4 frsad ¥Y aTE W@ € A AW
7 T § 1 g Ay fosww & W
Y o IW X A wRy § A ww o
TR E | A ST R g

Tg A W fags o . aw ¥
a7 @ &, 5 & & e wh www o
wra £ 1 uw A ag s foer &
% wxT A md g & A v
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fofr wer wi)
Ry awfedt 9wl & ford g corik
¥ vt v R 1 e 3w WA F 9k
s aft w1, qu: & oA @ fr vy
Fq &1 wfwwre @w § o s A e
S urc | cafad ay if } e
¢ wfwert fear ow & fosly oiw
a1® e i Al Y & womd i
I 7T wfreTe WY varfaw woar wigr
gud anr o & fie gw faeg Y wigert
fam wr am qx @ §, ow 3v wifwuw,
sfy af afwdl § wreg & 7l & 30
W& ¥ e wrar § W ayt @ @@
¥ wT qow Jra § fw gx AT
ST gATR €T F wr wed & | Sfoa
ga foii ¥, ez fafew madz &
IAGL, @ T Wl wr @
o fig ag awat 54 faal & ol qg awr
QR dxra & v forar mear qr Wi
@ foorer & o XRg @Y I W
¢ 3Iq & qraIe ¥ oiw geare fear
®TAT 97 | I9 wAa faww & wigwdat
% WY § TG WY XGAWT T 9T
fa g 9 gAY &1 W w7 gD WR
w xavet § wwi ¥ ok e demw
ATAAGL, T HO T JO WY
R § W 37 & w0 e
wm aff § wgi 37 ¥ ufwerd w
% | cufad gfaar & e & 3% o
O ¥ da F WA ¥ o G ok
Afer va AT WT§ 7 7% 39 W W
woaT ¥ A vy afee @a o 7
fer mar § f gy faasaw, eey 1
SmEga A A @ ¥ N aw A
fa¥ TR W1 ¥ I9 9T sfewr
w forr T wx gard {fiw wrow o
R § @ T Ay Wy ¥ qwr 6w
& foamm 91 tene-%s #Y gfat &
X ¥ A § I ® wmagw Wi
giweT se T arve At 9 fY weay
o %) sifige &t qufy oyt g

BESTRMNNR 12, 199 White Paper.on fndo. Hogs’
Chinsse Relations

Wi gt vt 1 Wy
it § vewr w wiws wnw wf v
v g ¥ fer wéar fr owrd
ife gafy 7 & ware o Ay
¥ el ey Ty §, i W g R ey
Teuform g0 A xw f e frar § 1 ww
¥ A F wroivy war ofY oY, oY oA
wae & agl wrar fo gard goere &
WA B GO ¥ Y a9 CHAAMT
Wit fipart, ag wwx i et fe g wvd
et &Y awr aft A T ? oft aft
W Aze ¥ wux fear wrar wafe
g PR TG W TE AT €7 | KT grOT
¥ ag of fedr. @ 7 § witwr aff
® widT wifgd & 1 @ & fawr @
LYY ¥ 7g ATHAT WX @7 41 Sfeq
0 W, 284§ FT WA AN 7 €
LA { AL C6 797 § JALH qg 0w
fer a1 -

“A few soldiers probably stray-
ed into the Bara Hot: plain due to
ignorance. They were asked to
Jeave the area and did so”

QIAY AY 22XY ¥ AT T 07 1 WK
texs 7 wer arar § e qme § wordt
¥ wr a7 §it wafe oerfonar v @
fe ag & o g v At A farc
wT agl o7 ¥ €8 TN F qt gAY
¥ ¢ 1 A ye & FIAH A qw
oot ¥ wgr ar fis g APt F i o
wod &frat W A @ awy § 1 Ao
Ty wrqat aur § fe agi war sy
aff 1 9T wW Uy, 000 W W
vk 9T wemr gAA we & dfe
gt @ awd & 1 ww § g AT
fiegsae aw & o} & garh Yeiie
Tyt vwer whr wifgd o« fowd e,
et fie awr WY swpw g, & faasae
N W e ot ¥ T ak



eI g g e
ATy foay o7 | W 9% wrasi v oY
g varh ¥ ow dvar oen frodt
af & figr fipn argr g aw qgwn
& 1 39 wrt w7 AT faior feryr oy
wifgd , a@ agY wdT AT @ wear
¢ Twr o wrar @

g T A 7 A T QT T
& wre § wfY, 3fex wx g wnrd ow
v vt § fe @ wod Al
drrmey & TR F ¥ § a5 0
AT FTHTT A AW I5T W § IW
T YA €7 ¥ B GO4A BIRE 1 BN
WA Fem qfr i & s qqe |
fram il A du w
wrg gefwa § ) Bfea gow s
v w1 3% v )y § fe ey
W § A FG AT AT F wT AW
qgwrd | arfe g ) i § 9N
fAmw i gafr T oe &
agdft wiasrrat g arr o § fe
wart fredlt drwrr frarlt § 1 &
T qrey feere 2T €Y 1 a8 e
whag § & fe s s & g e
o SRR WrrraTied Y 2w dw W
a5 wff Ty ey W st ady 3w
vewiy & s I & W& wi
whweens it dur fen oy et § 1 x8-
il 4 e T ST WD 7y WO
aronr wmpe § Wve aredigd w0

Wogy Wb ot BHAVRA 3, Til1 (s4K4) w;uui'mru Sos
Revstichis

wf @ yat dfre wyt ¥ wifedt @ vor g fe e @want §
oAy Ju wf @ O ¥ vt R wr g T AR 1 4w amy 9 wvere
we wout we foaqr Q@ g T X s e g AT dqt &
Joee ¥ w0 worr wgw ¢ farm™ g a0 7 gard syt sy iy
apt 0T Aw Az W e F arg #Y 31 § 5 w14 gor § dfipx oy agw
QX o amr wrfed | v quv & ux gur § WY 78 aga @ weAe-
g’ gt & O awwa v feeT aw ¥

Y Y Ayt waw @@t wifed

et uroed N & T N T ey, it g i arg wi i Frrew
Hf§ ts,000 Gz FWT § w1 AW £ oy o8 e stk wf o forawr

e amr “gaifemdew dfama s®Y”
waiq ‘g @1 sfafa’ a1 i foed
fis GF Yool ¥ waew § AT W@t W
W ¥ AR F firg avg worferiar
wrf ar WY §, ©w wafer fode
€r § | I wAdY ¥r 9q ¥ pex Fawilor
g & & e %1 ay o wear wiee
fir 7 CO% qAIFRREAE T @ W
% wrear g o wre agr TR g AN
T grT & ST & afie s
we X Y drarrarfedl ®1 Y qa@ @
wez § ag X IrRAr | a9 9% A
oY W WA AT /Ry T 4%
qgar a1 @wft § WR I N
werE giaad W gend @ ar awdt
¢ s A et gedy faeme dioen
o el § I ey wive sefireay
I AT *Y Qe 4 agr aw e
T wY & et wfegd

& & wft wod W § wwrdy ¥
Rt o a% gre 0 ¥ fas
ferqr IR Em T d
wr wft W 7 o Y wrenan €
feq & 1 o I wmeret € = v
2, % woF T F gu W T "
ofr sofr gy 1< e et stewt
Fofr e awds & R § oY fewen ¥
et foreey & 3m ok ¥ ot X

worcTr ot v ive g T § e ek

R wIN TN
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[y steer wdn]

firvew Qrox § 1 oo wore fdy o &
fexfy fewy ot &Y gz & wdw won
wfsr § wraar 1 afig wror wowr
-fea® €, oty wet ¥ 2y T v Y
fo wrent wiic sheeslt e ¥ e
wt € 99§ qark ad (| fagdY are
T T R N TH WeT § AT g
wr 9 & ay g faar aar o e qzm
¥ fag a3 & wed e veadla
TRAAT & ATHT AR qIAAY | WO 7@ A
wfy wra g€ daY fis waw woge § fo
oy f § v gt W e §
ot Wy T e W @} o WS
ot a1 off § W IR gy AR
dwadly arxar § amwT QT S W
w1 ¢y a7y o fafqaaeat qw & fog
wraAq § wrawT ¢§ wA9T 9T A fw
g 3T wrey wik gk & 1 eafog &
WY FIWT § WO $2aT 91947 §
fe gyet & frofa 1 wrafasar & o
WY T strareys AT I A fafarr
Wfifrad & gro wiv gre §o TR &
ST WYY wrAt & grar I3 AEwt W
faata war wfed

O ATy JTUR W, YR/ T
wedt § s gfewfy fosaa & graw &
% wad g § faswada gt & ara
g § femmae aawe fad €0
wit aw 73 At wr fadty gt Wt
efaot foswa aw oy @ifas o Bfer
ux x¢ fagvg «ff a% Ak o @
way § afew ay fakty v aiewt fosee
¥ oy B oy § ot xgr o ATt et
iy faw} & fra ged ww QT
ya¥ faq wreY a g fe ol g
fort ou® ot wwr iy O & waemac
ot fa wd foouy & oy Y st §
S ATy wewrc ¥y fowt ar fe v
¥ wn T vy ik arlt dwrw «ie AR

SEPTEMBER 12, 1900 White Paper on Indo. Soyfe
Chinest Ralati -

Ralations

wlwe wid oie gt & o wgt qT N
Wty wdif @ T Forstartt ot
ok 1 ¥ qy arfive grar & fir wyt ax

“feqfy wararcor § st o ¢ qT ot

ol wrdarfynt €Y oy & 1 qR woR
O & ver oY e et § 3@ wqe
wgi wt Ot dfrw wR it § | et
¥ w¥ &wrd o wgt farsg fimar § Fovaey
fir wow & wgt wr =TT famga 3w
Qo 1 @ o S Ay i B
wet fora & oY g ATRdt Wit W
wrre @ adx faeen ¥ Qar g
WY 8wt e faed ame we Wt
W W@ & Wi e ok w1 e
AN gy g W g 3
#ET BTY AT g AR &3 § | aTMATNIE,
wifam, area, ST, Sifemre ¥ ahe
ag *1 gfewdt fasar o wiear §, 347
waY 2w w1 =T AgY g fsw sy
aE & e ek a3 ¥ a7 Ay
frwmr @ & AT aygt wlwsifedt & aw
13w ¥ faeqr § far agt A oY wTX TN
g xg Sy wfwsieadt gra sowfne
gty ay syrarfai 1 fy <t nd /i
o awg & = feagr s §Y
nr § 1 feafa oz § fe g adl & gy
T WU Y § § WR
safg g ¥ faswdt smare ox fadc
#§l v wifeg 1« xafag v arax &
amaad a8 wweqr ut a€ § fa O gur
gt Wi dodt wrh A ofewdt
forewar v qt forowa & wrraTe a% fnt
wTX ], IAF fag wqr wyaear € A
WORTT Y IAX gt T G ¥ ooy
g & a7 wifgg Wi At aerear A KW
e F waw BT wrfge o

et o afen que A IRE
wiwew, & aon & gww frder R
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wim wg wg & 1 A fe 42 ofed
gy a7 fr gy WA W AN &
vt & ¥ & vy Y vrd aRfea ¥
W I A 4 vizw foaw e @
¥fwr & 3 ax gam 9 wTgn £
dar fe ool s g § qgd o vy
gy g duy i vdaaw w1 2w & A
Y e @ fis g 3 e & wo W
KETEY ¥ TH a7y A Tewrr ) W,
I Wy & ot wfe § g
quifredas ofF giw 4 W ww
I% 9T A /Ay e o gAYy =
WA Y INE 7 aF THE g
g few a¥ & | AT ACRT IR A
oy w0 w0 st 39 e qOer
¥ ag qure faay ¢ fe w=2zw ¥1 v
o gufrefa oelt o fane o
ey oy 7ur v @ sE e
ok § a1 v §, qg & Ik ow @G
H o7t & a? § a7 &
g, a1 e fagrm @i g A
wnfgr 1 #% &€ WY ¥ qg AW wSY
wifgu fF 317 andx € Wi Arr fwea
AwAAET M E T IR
wr A7 5 Ao & vk § oRi ufa-
FfFATO A AT AT IO #
forar § o< ax I & femr @ 3
TIC I WY &7 WY frsamy Amraet
T § Ot freemdy, sty o)
YW ¥ I TATET ¥ A 97 WRAT
LT fear arar wifgy 4 Qo Wew
o} warfer o wog 9% § v gQ
#ify gt wfge o ofv g,
wwraTge gy W QRATYR AIAT WY 0
&5 ¥ W § —"wonefy sdrafi,
wyf gaamefy” ety g g & s ufus
aw § A GTaRwn T T 89
Y & 5 vfer e o W
o g @ g § s oy el
N WX dure ¥ wae wfe waf
sATgu AN s ot ¢ gt v

BHADRA 21, 1881 (SAKA)

Whiie Paper on 8048
Indo-Chinese
Relations

TUY g9 u9R W Y vy & fog w0
¥ ot wfew w2 war afgg ¢

Shrimati Rennka Ray (Malds):
Since independence we have faced
many complicated situations, and I am
speaking of situations arising in our
relationship with other countres, but
I think that this House or the vast
majority m 1t will agree with me that
no situation that we have faced has
been as serious as the present one.
When independence came, it came
with the division of the country, and,
naturally, therefore, the question that
at that time Pakistan, a new territory,
might try to get more than her due
share was an understandable thing. We
were alive fo the 1ssues, and we
knew where we were Bitterness was
there on both sides, and we knew
where we were

But, here, we are facing a very
different set of circumstances Here is
a country whom we have befriended
even at the cost of our being mis-
understood by certain other countries,
to whom we have held out the hand
of friendship and have continued to
do 30, as the White Paper ang other
papers that have been laid before us
show Even when they have disputed
our own territorial integrity, we
have done so0, we have gone to- the
hmuts Our Prime Minister who has
always been in favour of the friend-
ship between India and China, of
which all of us are n favour, has
gone to the limits in trymng to bring
about a concihiation, so that they
would take a reasonable attitude in
the matter But it 1s because he has
failed to succeed that he has now been
compelled by circumstances to place
the whole matter before Parliament
and to affirm clearly and definitely
that 1t 1s not possible for India to
tolerate the encroachment—or what-
ever word one may like to us—into
our territonal boundaries.

Other hon Members have spoken
about the White Paper, the yellow
paper and Mr Chou En-lal's lefter. 1
do not want to enter into any fray
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she was vague in her answers. In
M. Chou En-lai's latest statement,
there 15 no vagueness left It is per-

“Mr. Prime Minister, how could
China agree to accept under co-
ercion...”

—he hag used the word ‘coercion’—

“...such an illegal line which
would have it relinquish its right
and disgrace itself by selling out
its territory—and such a large part
of territory as that.”.

40,000 sguare miles of our territory,
they say, are their territory today.
Ag the Prime Minister sald in  the

much. When India thinks that
something is right, she abides by it.
That does not that she wants

wuwmgm ignndens

stood by other

I want trom the Primq Minjsper—
who is not here st the moment—ap.
answer on one specific point, because
1 would like to lmow what the poal-
tion iy regarding this matiar. la The
Stateman of the 11ith September, it is
reported that some Chinese comman.
ders have claimsd Lachun and Lachen,
in Northern Sikkim as an integral
of the Tibetan region of China.
want to know whether there is any
truth in it. Have the Governmend of)
India come to know anything about it?
Again, there is an unconfirmed report
of Chinege incursions in Northern
Bhutan from the Chumbla: Valley,
and of Chinese soldiers having gone
into that arez, 1l would like to know
from the Prime Minister, when he
replies. whether that is a fact, and
what the actual position in regard to-
this unconfirmed report is, Both
these reports were in The Statesman
dated the 11th September, 1959, that is-
yesterday.

Acharya Kripalant: It is a very diff-
cult place; they cannot go there,

Shrimati Renuka Ray: I do not want
to go into the details neither would
you give me 80 much time. But, just
to retrace the step, India not only held
out the hand of friendship in regard
to China's claim for admission into the
United Nations, but she relinquished
some rights that the British Govern~
ment gave to their successor Govern-
ment in regard to their position in
Tibet. If this was not proof of sin-
cere friendship, what else could have
been? But, no matter what we have
done, up till today we have been re-
buffed and we have been insulted.
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India is not panic-stricken. Indian is
oxdn # Qe face of this situstion.
Tmdin will t the friendship of

rather between Indis and the Tibet
region of Chuna, as 1t is called, where
they have entered, as other speakers
have pointed out already There is
the Ladakh region there 1s Bara-Hoty,
called Wu-Je by the Chinese and the
NEFA where they have come in and
they have occupied Longiu

Lastly, Mr Chou En-la; in hus state-
ment says that the MacMahon line 15
not one which he will accept dlthough
when he had talks with our Prime
Minster in 1956, nothing was raised
about it From 1932, it was not rais
ed, in 1954, in 1956 and in 1958, all
this was not raised There were bor-
der incidents as these are called, yes,
they are border incidents, let us hope,
even now, those border incidents wll
end.

India’s Prime Minister has made it
clear in the last yecllow paper state-
ment that we are willmg to abide by
the status quo but the status quo must
be the status quo that obtained before
these encroachments took place He
has even gone further and said in re-
gard to Longju which they have oc-
cupled, if they would go out, we shall
also remain out, and then we shall
settle this matter, buf no settlement
can come as the Prime Mimister has
made it clear, by giving up any part
of the territory of India

BHADRA 131, 1881 (SAKA)

White P on 2
hite Paper 8os;
Relations
have gone far, we have waited long,
befare we have taken or are willing
to take finy action, because we were
hoping against hope and our Prime
Minister was hoping against hope, that
China would see reason Let China
understand that India is a nation that
has won its independence by follow-
ing the ways of mon-voilence  Let
China understand, if she has not un-
derstood it, before that In wishes
to keep to a policy of non-alignment,
and that India wants to keep to non-
violence in her behaviour with any
other nation, and that that will be
her mam approach Panchsheel, to
India, was all 1n sincenty, to China,
1t may have been a protestation and
an expedient for the time bewmng, but
to India, 1t 15 something-véry sincere
and real That is why we have been
caught napping perhaps But Today
the country is united Whether 1t is
any faction or any peridn In this
counttry belonging to any party or
whether 1t 13 even women who, as
Acharva Kripalan:i says, are inferior
beings—he 1mphed that they are of
lesser account—everyone 1s umted
There may be some people in this
country who have extra-termtorial
loyalities But let the Chinese not be
deluded by them, because those peo-
ple do not represent India today 1
will acknowledge that there are
amongst that party some persons who
in the long past played a patriotic
role 1n their individual capacities, not
as members of that party But where
do they stand today” Where did they
stand also in 1942 and where do they
stand today®

When Shr1 S A Dange was speak-
ing, we were wondering—it is actual-
iy no wonder, we felt—whether it was
the case of India that was bemng put
forward It was the case of Chmna
that was being put forward It was
the case of whether there were not
some Indiang who wanted China to
be assailed on both fronts; that was
the thing that exercised his mnd
Here the borders of our couniry have
been encroached upon by another na-
tion, & nation from whom we -
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pected something better That does
nat count with Shri 8§ A Dange Let
China not be deluded by 1t

Of course, it ig difficult for us to
speak to the Chinese people because
there is a controlled Press there But
I would speak to the leaders of those
people, Mr Chou En-lai and others
and ask them to halt even now be-
cause, as I jaid, they should not think
that the sympathies of the Indian
people are with those few persons
who have extra-territorial loyaties to
their country We may tolerate those
persons, we might even have expres.
sed sympathies even from this party
with some of their economic polities
which they hold along with us But
when our country's honour ;s at
stake, when our integrity 8 at stake,
there can be no gquestion about it
we cannot tolerate such things Those
persons do not represent the India of
today The India of today is stand-
ing behind the Prime Minister

It may be that there are some per-
sons here who feel that we have not
been swift enough There may be
some persons here who fee] that Par-
liament should have been informed
earhier These things aside, there is
no doubt that today this country as a
whole 1s standing behind the Prime
Minister and the policy that India has
now unfolded There can be no ques-
tion that the territorial integnity of
India can be voilated under any terms
by any country and that India can be
deluded We have been slaves in the
past, no doubt But we do not in-
tend to be slaves in the future India
13 free and we intend to nourish #nd
nurture that freedom of ours We do
not mntend to allow anyone, howso-
ever he may talk in the words of
Panchsheel, to go behind it and stab
us m the back, as I said, to interefere
with our freedom This is something
by which all of us absolutely abide

Before I conclude, I have one more
point to meke We do not want any
post-mortem in regard to the past.
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But now of course, we shall be and
must be very vigilant about our from-
tiers In future, we must realise—
which we have not done 50 much in
the past—that whatever be the
friendship that has been extended in
the matter of Panchsheel from China,
it has its great limitations The hmi-
tations are in Mr Chou En-lai's letter
Therefore, we have to be vigilant all
the time We do not talk in terms
of war As I said, we do not believe
in & policy of blood and thunder We
do not want war We feel that it
would be very bad for the world as «
whole if two great countries like
India and China were not friendly
We feel 1t will be very bad for India
and China 1t they cannot remain
friends We feel that in the interest
of ourselves as well as of China, 1t 15
necessary that friendship 13 maint-
ained But that cannot be at the ex-
pense of our honour, as I have already
said It cannot be at the expense of
our ntegnty

I say again whoever it be, whether
it v a man ¢ 3 woman who, a.
Acharya Kripalan: said 1s only of
lesser account, any citizen of Indi:
whose loyalties are to India first they
all together <tand behind the Prime
Minister in the present situation
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observa-
tion, which he quite, often made of the
Mte' Dr. Ambadker. He used to say
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that free and independent India haa.
got no other menace except the men~
sce from China. That it has coma
true and is coming true is a matter

which shows that people, knowled.

gable and intelligent and of the calibxe

and type of Dr. Ambedkar have al-

ready foreseen the danger from this

quarter.

I was listening very intently to the
speeches of both Acharya Kripalank
and Shri Dange. If it is a case of
precipitate action, no one, I suppose,
can improve upon the excellent speech
that was made by Acharya Kripalani.
Some of the very good points he had
raised therein 1t would be difficult fox
even the Prime Minister to get over.
1f, on the other hand, 1t is a case for
a meek submission, it is no question
of trying to :mpiove upon what Shri
Dange said—I think the Prime Minis-
ter has already, from that point of
view, a conciliatory approach towards
the solution of this problem—I think
the Prime Minister has made a good
speech particularly in the Rajya
Sabha. We should consider things in
the new background. We are not
dealing with old China, as we knew.
1t is not the China of culture; it is not
the China of philosophy; it is not the
China of religion and morality. It is
a new China, not even the China
which was accustomed to opium-eat-
ing. We are dealing with a China
which 13 new, a China whose popula-
tion 18 threatening to oust the rest of
the world, very nearly running imte
a billion and a China which bas got
one janguage and:not fourteen langu-
ages that we have got in this countyy
and a China with no community or
caste and with no territorial divisions
of the kind over which we are wrang.
ling in this country today. What is+
more, China is proud of her achieve-
ments. We probably feel that we are
slowly achieving and working owr
various Plans in what we call
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accustomed to and is the product of
years of war. So much so, today,
almost every Chinaman is tough and
war.minded. There is no doubt about
that. Even the sober influences of
religion and morality are not there
now and I could never understand
what relation there can be between our
country and a country which calls
Lord Buddha, the greatest messenger
of peace and goodwill and-the greatest
messenger of compassion, as & political
rebel and says that he wanted aggran-
-disement. . .,

Some Hon. Members: Shame
16 hrs.

Shri Siva Raj: It is a shame no
.doubt. But at the back of their minds
they had this unfortunate Dalai Lamas
and because they wanted to say this
about the Dalai Lama, they started
with Lord Budha, our mesasenger of
peace. Undoubtedly, the Prime Minis-
ter is known throughout the world as
a person who stands for peace and
goodwill and who wants to settle all
these difficult problems by the process
of negotiations. 1 feel that in these
discussions relating to the so.called
‘border incidents, they do not take our
Prime Minister seriously. They did
not believe Lord Buddha and now they
de not believe the hon. Prime Minis-
ter,

Shri Dange was talking about these
border incidents I think—that was my
reading of history—that communism is
opposed to nationalism. It is invaria-
bly called international communism
‘Communism being international, it has
no belief in borders at all. That being
so, nobody could talk that China was
violating the borders ... (Interrup-
tions.)

Mr. Deputy-Speaker: Order, order.
“The hon. Member may address the
Chalr.

Shri Siva Raj: I am addressing the
Chair but 1 am being diverted through
@auwgruptions. Now, that is the ap-
rroach. We all saw my friend saying
fhis. But it is true that one can read
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into these border incidents a picture of
the future prospect regarding China?
Hitherto we all believed and said that
the world was in the grip of the red
fever but the fear now is that the
world is now in the grip of the yellow
fever, Shri Rajagopalachari--who
probably differs from our Prime‘Minis-
ter on every aspect—said the other
day that he entirely agreed with his
foreign policy, and very rightly so,
and that is because of the non.align-
ment. He appealed to Mr. Khruschev
to stop China from all these incursions
in order to see that India was not
thrown on the lap of the western
democracies. But, 8ir, my fear Is
that even Russia may be thrown on
the lap of the western democracies
on account of this powerful move
from China.

1 feel that in the present circum-
stances it is very difficult to say one
thing or another about the action that
has so far been taken by the Prime
Minister and the attitude that he has
adopted towards this. It is very
difficult to say at what particular
point in this continuing series of in.
cidents the Prime Minister should act
There are on the one hand people
hustling him to act at once and on
the other hand pecple asking him to
keep quiet and rest on his cars. It js
indeed a difficult matter. I would
much rather at the present moment
leave the entire business in the hands
of the Prime Minister to tackle jt in
his inimitable way.

off wwore fg : Tana SEYCS.
o 3w 97 ey ¥y wfewt fewrd & oft
¢ oty O wdfrr fewa Y gy weR
Foet & gt i wars wy farw oft
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iz ¥ qrfeft q¢ war AT T
£, 3 ¥ ww ot dyt o Bifew
& wr of ¢ oic wovwm: A
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s —

“As the Chinese Government
are aware, Covernment of India

are anxious to settle their petty
frontier disputes”.
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Shri Kalika Singh: It has been re-
pexted In 8l the letters gemt by the

~@Government of India Protests have
been made.
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. [srww aw Fex)
¥ few wwre f Wt &7 S fear
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1416 hrs.

.[Surx BARMAN s the chair)

fegemm & aowe A T &
wa AN Fax feqramar 8, SEw o
gy gy Aifed, A oReETT
fear wren 8, SEW @ Mfwd
frrmmr i rs Y et wag @
wyrsyy & vy § v @ awEYT £ aq
sgnamfegt ov A o ¢ fs
s I A g RE A
R W\ IT e & T
O Y ATAE Y W w9 e R 7
TNY aTE q 3o UG, 12U W AR
war mr A fr faega e ww
q&17 § §Y7 T ag N 7 f oy AY
& gawm g e 1t fawey 7 9T
oW &y T —
“The Government of India
would hke to pomnt out that the
particular procession in Bombay
referred to in the Chinese Em-
bassy's note was organised by a
party called the Socialist Party
which brokc away some years ago
from the major Socialist Party
in India, namely the Praja Soci-
alist Party”.

q o gyt wvw ¥ ww ¥ ) Wy
¥T M7 -

“This splinter party consists of
a small group of irresponsible
persons who have no importance
in the country and do not in any
way reflect the siandard of con.
duct followeg by the major poli-
tical parties in Indis. In fact it

- tionable
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is the definita programme of this
party to indulge in highly objec-

behaviour towards Gow-
ernment.”

o 2 F A W oAldw T Y
wrar g, A adrer g T & o
wr fegea & saw ot @ Wy
fafredt ¥ foo a7 Sfex ar fs A
TN TE R RS TE T &
v & ae) fadm) § wrwe feedy
qTETT 7 wgr 9w fR G ST AR W
Mgy ~w g & M EF
aawm g o Forafafer wa ol £
fedt arr Y wga w & Afher
g i damwn g 4 Ax 9
wfgr wvft ¢ fx W W arfedr
o 73 ¢ ag aftadz € afsdr R,
Hew @ afwdr § WA
WY ¥ aeE § qg wgr WY v -
a7 v g, fe feaw , aY & wien §
fe I qro1 N wwEd & wifer
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€% aC oY T AT NE F 19 Ay
&y W wo feqy 8 g wE
® N # oo o—

“Groups of ruffians were allow-
ed to make provocations and dis-
turbances win front of the Chinese
Embassy ond Consulates-General
in India, and there even occurred

the grave madent of insulting the
head of state of China”.

it as & foiz A e
arar § 1 & s § B foe wmn
wifed 1 | #fer aws aw A o
e aff @, sy Egw W W
§ fe dwtim! xg O W w1 W@
&t oYT g arz off a9t & 39 T v
am, © gy evsz o @ fe pwd W
afr § & g A Afv @,
iz @ #ifr § oix w Hfa &
¥ w7 wAr A A e 8, Rwr &
R o g et 8+ &
4 mgegn g fe oy TR @
et § ot 398 ¥ W oAAT R
afy e §, #w wolht v A
xR h e oo
7 & feeere wert e T wfgdn
et o Al s 1 WA
¥ i won § e i A g R
forefy srvardy < 4o fafAaa §, go @0
Wie ¥ wam faey wifgd Wit gard
st & 1w from & N ¥y feur &,
ax Wi fear § IWW IEW WA
frwerr wfgd &t geft od o @
wifgd | qewar g wad i
ot wolt wifg, wg o I W
TR Wy wTdzom §, W
et agt & gerar A wfgd 1 &
s sfwat o ave & gy i fe
foqee & W w3 @ ol

e fir & ot #Y & fednwt
ot wfel ov s § T W 0
22 1804
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7R it A fifewr w0 & A
Tz § fr dwwga Arew wr § 8 A
Famxr 18 A & fr e &
W anr B gt & e AR AR
aHer B g fmam § o @ e
ﬁfﬂi’&ﬂzﬁleoﬁfw
Ty oy & AR Y 7 A arard
¥ i & aga 39 ww foar § o
I g A i1 &, @ ol e
wr o fet & v fey &, Faeen
T ¥ A 9, g o fer &, sewt
oy @s & germ g g tenv A
N 2w oz gwar dm ¥ A
I T Wi ag A W @ @
wé fr Ayt fea gz &, WY ag oA
wr gifwrr Ay © of fo i fewyz
1 fasm aT g wom gEREEA
W o fem oYy i ¥ g o1
RN 1 IW AW A wae ool W
¥ anrH A Wy gy AT wigd ¥
o1 S it TR o A Al
arm &Y 3, T @ o A R
arfr wfed

W% forde w wrgn ¢ s e
¥ o o0 kST A |,
awic favrn &t WA & ot wg &
¥R Zu € W IW HT T A ¢
adan § fe e A wrg S
D @ & 1w i ¥ fewmr ST
3 wed) A g ¥ Wy WYX T g At
vy § fr o fegam W
a1 &7 7 o, w8 s fegRe
#  afy W

queii ® arer & oy § 1 @R
wam ol A ag g agw @
pr wfer W A T W E e
1 gu ot @ § oo g Y
wigd ¢ fo wit ot g ot 1 dfr
g g fs git e ¥ foere wff g,
X 1 GrEa Y we Tem § 1WAy
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[olr irxt o Tar]
¥ wr dq o ¢l ) v A

ae  wp wfigd fe S0 W, q9-
foefs waw wEr wfgd o O

171845

é%%;;;?
13348
a3
ek
1447

8
A

FEUET T ¥ I W
ot + o X FETT & An FrdwT 6
wg Y ey 8, mfeergds ot aw
Y aft yrrn ¥, o e wogT Y w7
¥} Wy 7 § ¥F wyn wfyd fs o
arRe  Qar § Y IR urere X
vt v vt & fog, wolt qfe &
Rt fawea & fag o A oW
e wvq ¥ of frafeeda ad
o owr W qRew el o o
vk Kk fag off son ¢ afw
afad weAT  fe gw wudY wrwen
wig § 1 9% AW QAW 5T ¥ W@
¢, fooxy & ot 55 gov  Tawr A
&, oz, fafew & ase o1 oF gaw
€ e Aw d AT ww gy wr g,
B APy ey argdfee &, Iwwr ot
i arn i W sy A ¥
e gréy o ardi wefiw s+ ol §,
AN g Tk a3 Wt Y §
wive fiedy ofr wwr g o1 fegr & oy
faray o At § 1 <o i w7 g7 Ay
wifed |

# figrgerrr & K10 ooy i Frdber
won s § fe dafee ol &
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FOT T wd §E i T i WK W
¥ & dlte o & ok wfenr godt
§ oy ud Wik Rewnt g7 o
Wt §—pnly arfr 3 ) wrewy wft
& o e fiwefr & oY o Y g S0d
fag o, folz Y xld, dfer qad
W ¥ IO f wy wfgd, p AT &
tdt od 7@ Eifed s waeer gl
wgvm F wlt Ay ag A aff v §
ot M s bl § ofic 9k o
sty yafsr d3 gc it bn
€% ooy wr wrw wed §, oY Juk fad &
gt wigat § fo wriw qdad fafoedy
oY §7 DEQT ST AT 1w g
fegeam & T w7 § o G sl
¥ fogare & v aft oY weft W
g o wff o & fo fare acz
oy ¥ w3 fean o wrfgd ood
st & fod 1 At & Frior wem fe
8 O 27 v} ¥ fad wrfia
o ¢y ax fi §, dfeT vt wx wr ovf
qarw a1 ) fggeam & v oofi o
o oy o (s £ ofFr b wrferm Ay &
seiw arfoe wet w1 wifore § o fed
o sufer 1 og vgd wr ufwwr i
¢t fe ¥ urrfaina o731 ¥ fug 3ot
1 sfrurdeigr eravar g ? 9=
giv & sx nw gl & wew §, @2 g0
1N mag s i fan
a1 TIX € 1 e o g §
ﬂ%ﬂ'&élﬂ{oqihﬁuim
myrimggwwgmrafid oo
vidfgmr S far A s g g @
A LIRS R AR LAl S LR
urfeas & mt @ ok wa g
£t wrfgd | 22zm W AT wR & fad
am gy Ty § offe wiodig wok qa
#Y g fcr oy wwarr € 1 D arara
it gy sl § vy s oo Tawg v A
& 9 v &g oy | & wow W §,
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e fgepeary & waw g4t 3 A wgr,
¥ w5 g7 ok aree svaed § e de-
Wi e Ay wonr afi 1 sere T
AR AWl A & a7 ANy KT A
i awl W WA fawe €
Aty 7 1 oi¥ were it g oy e
aff ¢ &7 Frdva AT wagd | LAY
fw 7¢ Frewry a3, am q & | A
Q1% W7 £q ¥ o357 ¥ faq &arx At
oot 1 xg T § war § fa"ww wEm
fe s 2w &7 ags W o wr
€ 1 oF %ok QY ava Y sl wifed
fae¥ xre wighfae a1, wgr€ a
T ¥1, ofwx & ug A v
wpar § fie ma< 3d 2w o 2R
o ool § @ g & wm ud 9g
wAT 8T wA ARt o fe wax
1€ WY 3@ § $vE w1y 97 AT §
N WH o, Wk
oife siva dare @ 1| wre wd 6-
oare ¥ wramdy oy § oY ya g W H
wr ® s | waR uNE § AR
oY gy %1 oY wwi w ¥w o T W
gaw g g oy i froagad )
fe st wi sgfex &, W@ ¥ wg & wwAv
&, wwTq #1 gw T Y g0 w3
37 fedt vt wrs1q Al a&n wife
2t wifex o Nify 4. Ao o w9
R A o O g it fedi ST ST A8
g rawgmda

Shri  Manabendra Shah (Tehn
Garhwal): 1 was listerung to the de-
bate and arguments put forward hy
the Leader of the Oppasition. He saud
that the disputed ares is about a
couple of villages. He also stated that
the main trouble started due to Dalai
lama being given shelter m India. I
woander if hc means that in 1954 we
@ave shelter; I wonder if he means
that a big chunk of NEFA and a biz
hump of Ladakh is a couple of vil-
lages, If that is so, then the middle

Himalayan district Is probably a mic-
ascople dot on the boundary.
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Sir, we stand on facts and tradi-
tions, while the Chinese Government
sre standing on, what they call,
“Usage and History.” History, as
everybody knows, can always be
changed to suil the Government, and
specially so if the Government is one
of dictatorship, of sovereign ruler, or
military government, which is the case
in China.

I would endeavour to try to prove
that even if we take history as a
basis, our stand is the correct one. K
is common knowledge that the Thir-
teenth Dailai Lema declared Tibet
independent of China in 1912. Then
the land of Lama was absolutaly in-
dependent of Chinese control till 1934,
and the Chunese, 1n spite of their
sense of acquisition, which they now
call “imperalistic designs” failed (o
crush the independence movement of
Tibet in 1817 We must remember
that this is a very important period—
the period between 1912 to 1917-dor
the Simla Conference was in between
this period. It is the period in which
Tibet declarad themselves as inde-
pendent of the Chinese sovereigaty.
In 1818 they were forced to concede
what is now known as the Truce of
Rong-Ba-Tsa. According to this, that
portion of Tibet which adjoined India
was declared, or was conceded,
by the Chinese to be independent of
the Chinese sovereignty. If it was not
so, I cannot understand why a demar.
cation had {0 be done after a fighting
took place and a mediation had to be
done by a third party. The mediation
was done by Mr. Eric Teikeman. This
proves that there was no control by
China over Tibet in that period, and
it is important for us.

Even after 1934 I do not know how
far we can say that the Chinese had
sovereignty over Tibet. Because, we
understand that in 1934 the Chinese
had sent an Official Mourner to Lhasa
to pay homage to the late Dalai Lama.
Ultimately he was allowed to stay on.
Therefore, the nature of this official
mourner is again a doubtful one.

Subsequent events also go to prove
that the Chinese did not have
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{Shri Manabendra Shah]
sovereignty over Tibet. In 1080-51
Tibet was invaded by the Chinese—
the lLberation movement, as they
called it. If Tibet was dependent on
China, the question of a liberation
force should not have arisen. Further-
more, which is more important, they
had to ask the Government of India
to recognise this movement angd recog-
nise their sovereignty over Tibet, in
1854. Why? If Tibet was already part
of China, why should they ask a third
party, a third power, to recognise
their sovereignty? It means that Tibet
was really not dependent on China,

And if this is the position, Sir, the
status of the Simla Conference was
altogether different, At the Simla
Conference, therefore,” I say that the
plenipotentiary of the Tibetan Gov.
ernment, Mr. Lonchen Shatra was a
full-fledged representative of the
Tibetan Government and he had full
powers, which the Lhasa Govern-
ment had given him, to decide
an, agreement with the Indian
Government and to sign—either
privately as the Chinese say, or pub-
licly—any agreement that may have
been arrived at Simla. The posi-
tion of the representative of the
Chinegse Government therefore was
either redundant or, if they had op-
posed, I think it was illegal opposition
on their part.

And this MacMahon Line, which is
the creation of the Simla Conference,
was later on again conceded to be the
line which the Tibetan Government
agreed to in 1936. Therefore, histori-
cally the NEFA area is part of India,
because the MacMahon Line status is
not what the Chinese have claimed.

In a similar manner the same argu.
ment is applicable to Bhutan, because
the portion that the Chinese are
claiming also falls south of the Mac-
Mahon Line. And therefore I do not
have to say anything further about
the Bhutan situation.

As regards the Sikkim border, the
Prime Minister has already stated that
the Anglo-Chinese Convention of 1880
was signed in which the Chinese Gov.
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ernment and the then Indian Govern-
ment were parties, and it was jointly
demarcated on the ground in 1895, In
view of this I do not see what ground
of dispute ‘there can be. Am I to
understand that there also the Chinese
representative had no power? Am I
to understand that the Chinese repre-
sentative there was agaifi bullied? If
8o, it is very difficult to swallow fit.

As for Ladakh, it is clear that tradi.
tionally and administratively the
hump that the Chinese are now creat.
ing was part of Kashmir. If it was
not so, why ghould such a small thing
as even giving permits for shooting
have been entrusted to the Kashmir
Government?

Going on to the broader issue of it,
1 have failed to understand, if they
had already made a road well out of
the international boundary, why was
it necessary to make another parallel
road through the hump which is ours
It obviously means, in the first place,
that they knew that this hump is not
theirs. Later on, for some ulterior
motives, they thought it best to make
a road through our hump And this
by itself proves that the Chinese really
do not have any legal status on the
hump.

Before 1 go on to some suggestions
that I wish to offer, I would lke
briefly to touch the Middle Himalayan
area from where I come. Here there
are quarrels only about some villages
or a few grazing grounds; and in this
case ] am very happy and the people
of my area are also very happy that
the Prime Minister has taken a strong
stand that he is going to look after
every inch of Indian soil. This has
created a psychological security among
the people of these aress, and if this
had not been done by the Prime Minis-
ter there wouid have been a psycho-
logics! chaos among our people, and,
naturally, exploitation by some inter-
ested persons could have taken place
Because a strong stand has already
bemhken,ldonothnvehded'ith
it In more detail.
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Coming 1o the suggestions, I would
ke to suggest for the consideration
of the Prime Minister the following

In the first place, all our _border
check posts should be immediately
transferred to the Defence forces
The border police shoyld be merged
into the Defence forces either as
regulars or as terntorsal or auxihary
units There 15 no time to be further
lost in this

Secondly, my experience has been
that the check posts are situated in
their proper places only imn summer,
in winter they go far behind That
18 at least what 1 find in Tehn-Garh.
wal Let the situation of Ladakh
should be repeated n other areas 1
am to emphasise that as far as possible
the check posts should stay through-
out the year, if not on the proper spot,
at least as near as possible to the
frontser

Thirdly, there has been a special
planning for the so.called border area
This was undertaken on the presump.

~ tion that the people near the border
mght not be weaned away by the
developments in Tibet This creation
of a clasy different to the hill ares 1
have opposed before also This is an
artiicsal division, because the hill
problem is the same whether they are
absolutely adyomming the mnternational
boundary or in the hills which are as
a whole adjoining the international
boundary Therefore, my plea 1,
and always has been that the entire
Himalayan districts should be declar-
ed as border areas and special atten.
tion should be given for their eco-
nomic development. Active defence
.of these regions should necessarily be
accompanied by a second line of um-
form defence, that 1s, uplifiment of
these people in conjunction with the
special and strategic priorities that the
protection of these areas demands
This is possible only if they are taken
over by the Centre and developed on
emergent and uniform lines My sug-
gesilon t» very small. As the position
stands st present, the areas involved,
ruost of the Himalayan regions in some
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way or the other are directly under
the Centre; only a few distrscts of
Punjab and UP are left out, There-
fore, 1 feel that the Government
should really have no difficulty in also
taking them over, so that they may
have a uniform policy both with res-
pect to the economuc development of
the people there and the defence
pohey

14.38 brs

[MrR DxPuTY-SPEAKER n the Charwr].

As regards the international aspect,
nobody could perbaps espouse it better
than our worthy Prime Mmister. I
have only one humble suggestion to
make We have always disclaimed &
rigid approach, we have always dis-
claimed 1ideological preoccupation We
should not therefore hesitale to be
pragmatic :f conditions so demand ,

Shri Kasliwal (Kotah) Mr Deputy-
Speaker, Sir, the hon Member 8Shri
Dange in his speech referred to the
letter of the Chinese Prime Mimister
which was received on the 9th and he
sad that from that letter and the
previous letter of our Prime Mimister
and two or three documenis which
have found a place » the White
Paper, 1t would be possible to say that
there would be a peaceful settlement
of the 1ssue J want to draw the atten-
tion of tlus House to the circumstan-
ces because the circumstances are
rather significant, that is, the circum.
stances under which the letter of the
Chinese Prime Minister has been sent.

Presumably, as he humself has said,
the letter has been sent in reply to the
letter of the 22nd March, 1959 of our
Pnme Minister But after that, many
things have taken place in these aix
months On the 7th of September,
the White Paper was placed on the
Table of the House On the same
day, 1t wasg agreed that a debate on
the White Paper would take place in
this House. It was on the 8th that
that letter was sent, presumably think-
ng that a debate would take piace.
It 18 a matter of surpnse that the
Chinese Embassy itself has circulated
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a copy of that letter to & large num-
ber of Members of Parliament. They
bave said in that letter, because the
Indian Prime Minister has placed this
White Paper on the Table of the
House, we are now circulsting this
Jetter of ‘the Chinese Prime Minister.

1 want to refer to this letter of
Mr. Chou En.lai because I feel that it
is an amazing document, It is a
document which has shocked me
greatly. He referred to the funda-
mental differences between the posi-
tions of the two Governments on the
Sino.Indian boundary question. He
bas taken six months to find out the
fundamental differences on this ques-
tion. What were those extraneous
circumstances which prevented him
from replying earlier to the letter of
our Prime Minister which he sent to
him on the 22nd of March? On this,
he is sllent. We do not know how
the mind of the Chinese Government
was working at that time. As I have
already said, what is the kind of
language in which this letter has been
couched? 1 can omly say that it is a
langusge which, to say the leest, is
regrettable. The Chinese Prime
Minister has accused India virtually
of aggression. I want to read that
particular para which appears in hia
letter. He says in the third para, last
sentence—

‘“YWhat is more serious, the
Indian Government has applied all
sorts of pressures on the Chinese
Government not even scrupling
the use of force to support this
demand.”

With my little voice, I challenge any
country and every country in the
world to say that India ever had any
aggressive design. 1 go further and
say that India has all along been
peaceful. It is other countries, coun-
tries which have an expansionist and
fmperialist policy, countries which
adopted an eggressive policy in purst.
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and decide by peaceful negotiations
whatever is to be decided and not by
langusge of war. Our Prime Minis-
ter has invariably in so many speeches
said that if there was one thing which
he hated, it is language of war. I
most heartily agree with him in what
he has said.

The Chinese Prime Minister, in his
letter, hag said that he was also for
peaceful settlement by negotiations, I
assure him and I assure him on behalf
of this House, that we are also for
peaceful settlement. Let that peace-
ful settlement be commensurate with
the dignity and prestige and honour
of this great country. We stand for
peace. We stand for pesce with
honour. I go further and say, let the
peaceful settlement be commensurate
with the digmity, honour and prestige
of China also. Because, we stand
firm like a rock on the principles of
Panch Sheel. What does Panch Sheel
say? Mutual respect for each other.
Both these countries have been signa-
tories to Panch Sheel. Some hon.
Members may say, what is Panch
Sheel, Ponch Sheel has been torn {0
pieces. But, no; Panch Sheel will
stand true tili eternity. It is & funda-
mental principle on which alone
today nations can survive. If there are
cortsin nations which, after having
been signatories to these principles,
have depasted from these prineiples
that is no ground fer our saying that
we should also depart from  thost
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principles We stand firmly on those
principles

Albhed te this questien, there 18 one
other guestion and that i3 a wery
fundamental question, which 1 would
like to rawe here, because nobady has
mentioned that particular point, that
is, the question of the admussion of
China into the United Nations ¢
congratulate the Government on hav-
ing raised this question of the admis.
sion of Chuna into the United Nations
even thigs year in spite of enormous
difficulties The Western press has
cntieised our Government of diplo-
matic hypocrisy Yet, the Prime
TSI N T SR bR Wy N,
1t is a fundamental question No great
country—China 1s a great country—
can be prevented from admission into
the United Nations He 1s quite nght
But, there 18 one thing more When
this question will come up before the
United Nations—1 am saying it with
some knowledge because 1 was there
last year—a debate 1s gomng to taks
piace In that debate, I ain confident
that all sorts of question< are going
to be raised The question of Tibet
will be raised, the guestion of aggres.
sion of China over Indian territory
will be raised There are 82 nations
represented in the UNO and these
82 nations often think differently and
speak duferentlv What 1s going to
happen® I want to say 1t very frankly
that in the United Nations, m the
comity of nations China will <fand
condemned as an aggressor over
Indian territory m the same way that
Brtain and France stood condemned
over their aggression in the Suez
Canal 1n the same wav that the Soviet
Union stands condemncd over their
aggression 1n Hungary

Therc 15 one thung 1 also want to
say and that 1s this The Chairman
of the Indian delegation will, while
moving this resolution in the United
Nations, I hope, reflect the mood of
this country in the United Nations I
hope ho will truly represent the
publie epinion in this country It was
vety heartening for me to read the
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ot.her day, when he said in Bombay

et it is only mn the Uhited Nations
t a country can be more eessly

brought to book than otherwise

I am maeaking some other points 1
ave said about peaceful settlement.
say how can there be peaceful
2ttlemnent when, on certain matters,
hina herself has departed from peace~
f l.ll settiement Take the case of Wu
g and Bara Hoti What happened?
want to give certamn dates and these
dates are relevant It is first of all
1964 that China made a complamnt
dmt Indians had occupied certam
“amtory mn Wu Je which was on thewr
Jac [Qubssoyacily,, *H4RL, 00, L.
hange of notes, there was a note from
dhma dated 26th July, 1958, in which
ghey suggested jommt investigations
Jery soon after that we agreed to
oint investigation Not only that, we
giso ponted out the latitude and
,ong:tude of Tunjun La pass We
)d  here 1s the pass, 1t will be easier
gor us to find out what exactly 18 the
‘;osmon of Wu Je and that of Bara
flotx On the 8th August 1858 the
Chinese refused to have jomnt mvesti-
l‘"m One does not know why they
{elused to have joint investigation
On the 10th December, 1958 our
,&mntry of External Affairs handed
¢ note to the Chinese Ambassador re.
guesting the Government of China to
withdraw their armed personnel from
ra Hot1i In his letter of the 23rd
fune 1959 the Prime Mimster of
phina has made reference to the ques-
gon of Wu Je and said that 1t should
ecitled by peaceful negotiation
ut what happened? Our Prime
nister also replied and said we were
glwavs willing for a peaceful settle-
ent but a peaceful settlement is not
1ble because certain things have
,,appened

I want to refer to that particular
Varagraph It says

“Nevertheless we are agreesble
to both sides agreeing not to send
their avil and military officials
to the area Unfortunately your
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delegation did not agree to our
gesture.”

Although they say that there should
be joint investigation, they resile from
that position and then deny joint in-
vestigation, prevent joint investiga.
tion from taking place. Then, how
can they accuse us?

I refer you to another position and
that refers to Long Ju. Again, the
same kind of tacticg is followed as on
the question of Wu Je-—it is they who
first complain, not we. Here also it
is they who first complamned about
Long Ju, and they said certain troops
of India had gone and occupied Migyi-
tun and Samgar Sanpo and some
other places, That was on 23rd June,
1958. On the 26th June, 1959 the
Government of India replied repudia-
ting the note of Chuna and saying that
we had no such troops in those areas
It is most significant that our letter
of the 26th June, 1959 mentions that
our outpost 15 Long Ju. That 1s the
first time the name of Long Ju appears
in the correspondence. But on the
27th August, 1939 China, not replying
to those letters, again sent a letter
saying that we had occupied certain
Chinese terntories like Migyitun The
very next day a reply was sent say-
ing that it was altogether wrong and
we had not occupied any territory of
China,

I do not want to go further into all
these maters. The White Paper is
there. But 1 say we stand for peace.
ful gettlement, and I am quite con-
fident that with the good offices of the
Prime Minister and others it is pos.
sible to have a peaceful settlement of
this question, but there is only one
note of warning that I want to sound.
It is an old adage, an old proverb, but
1 might repeat it here today in this
House, and it is this, that eternal
vigilance is the price of liberty.

Shri Khadilkar (Ahmednagar): It
may sound paradoxical, but nonethe-
less it is true that for the first time
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one of theco-architects of Panch Sheel
has challenged the very foundation of
the policy of peace and good neigh-
bourliness. I would have expected it,
and many of us did expect that the
challenge, if at all, would come from
the USA, We never expected it from
China, we were taken unawares, be.
csuse we never knew till the publica-
tion of the White Paper that all the
assurances, all the commitments, were
treated as if they were written on a
scrap of paper. And in such a posi.
tion when I listened to my hon. friend,
comrade Dange, 1 was surprised, I
thought he was talking on the objec-
tive plane of a sthita prajna who had
no attachment to his homeland or any
other life of this-world and was dis.
cussing the dispute as i1t it was a dis-
pute between two States in Latin
America I expected of him, and
naturally the Indian people expect of
those who support our peace policy,
who vociferously say that they stand
by Nehru's peace policy of non.align-
ment and non-commitment, to come
forward here and now and defend that
policy, but in the light of the actions
taken by China, I cannot explain it

When I go through the White Paper,
Mr Chou En.lar's letter and the latest
despatch that has appeared in the
Chinese press, part of which has ap-
peared in the Indian press, it is ob-
vious that China today wants to reopen
the whole question. It is not a
question of the MacMahon line I will
read one small passage from this
dispatch. It says:

“The Chinese official statement
among other things, accused India
of:

(1) drawing its maps in such a
way as to cut 38,000 square
kilometers deep into Chinese
territory along the Sinkiang-
Tibet-Ladakh section;

(2) ‘invading’ Parigss, Chuva,
Chuje, Shipki Pass, Puling,
Sumdo, Sangoha and Lap-
thal which are claimed to be
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Chinese territory along the
Tibet-Punjab-UP. frontier;
and

(3) annexing 90,000 square miles
of Chmese territory along
the Assam-Tibet frontier”

‘Therefore, I would not like to repeat
what Pandit Kunzru said in the
Rajya Sabha,—he said that our foreign
policy was in the melting pot—but
this House in all seriousness must
take note of the fact that the peace
policy which was built up in co-ope-
ration with China and which has
succeeded and 1s In the interests of
the people of India and the people
of the world, has been challenged by
one of the partners Why it hag been
challenged 15 the question before us
That must be squarely answered

1 sometimes feel that as in the post-
war era Stahn by his aggressive, ex-
pansionist attitude towards the West
created a ngid polarisation for which
the Soviet Union had to pay a price,
at the present stage of development
possibly Chma 1s aiming at the same
thing, they perhaps want to polarise
Asia by this policy Whether they
like it or not, the effect 1s the same,
that outside the Chinese or the Com-
mumst world all other people wall
have to make a choice and adopt a
certain attitude, and therefore it 15 a
crimis of a severe nature The exter-
nal or international policy pursued by
this nation, very effectively pursued,
10 the benefit of the country and the
people of the world, 1s passing through
a crisis because our so-called friendly
neighbour has thrown out a challenge
which 1t 1s not easy to meet

15 hrs.

T say this because Chou En-lm has
talked of history 1 do not know
what he means thereby, because we
are the successors in this country to
Britsh power that was there for-
merly, and all the rghts and obliga-
tions that accrued to us from the Bri-
tisher~ ove ours Under no code of
faternational law can they be chal-
lenged My submismon is that, un-
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fortunately, China, bemng outside the
pale ot mternational organsation, lhike
an outlawed person in society, s
challenging them with impunity Un-
fortunately, 1n 1954, when the treaties
were signed, our Prime Minister, per-
haps in the exuberant enthusiasm of
the post-war era, thinking that we
had acquired m Tibet certain extra-
ternitorial rights, thought them to be
repugnant and handed them back to
Chma But if we go through the do-
cuments, through the White Paper,
we find that there 1s a certain amount
of faith on our side, but throughout,
up to the final culminating act, if we
take things into consideration, we
find that Chmma has commutted a
breach of faith with our Prime M-
nmister That 1s the humble conclu-
sion that I have come to, after gomng
through all these papers No other
conclusion 18 possible And what 1s
done 1s mn the name of history We
have been checkmated in our efforts
to prove the vahdity of our case, by
being pointed out ‘Ob’ gt 1s a hentage
which you have got from the impe-
niahsts’ I fail to understand this

It we are gomng to go to the roots
of history in this fashion, can we
have peace 1n this land”® Can there be
any settled social life and civilisation?
This 15 one aspect There 1s another
equally important aspect, and that
must be taken note of by my Com-
munist fnends also That 18 that
there 1s such a factor as geography,
As I said on a former occasion, Indian
civilisation, and Indian history are
more conditioned by geography and
by the Himalayas than anything else.
We cannot forget that in this land.

Unfortunately, from today’s com-
munication, 1t 18 clear that what they
want is that the boundary should be
shifted from the other side of the
Himalayas to our side of the Hima-
layas 1 have gone carefully through
whatever has appeared here, and this
1s what I find

The question before us today e
this. Of course, we want a negotiasted
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sottlement, no doubt, we do net
wani t6 throw aside whatever we
have pursusd, and whatever we have
theught was m the best interests of
the cewmtry and the world, namely,
sur nan-ahgnment policy But when
China takes a position disregarding
the pest, geography and nstory, and
all other rights that we have secured
from the former rulers of this coun-
try and wants to lay a claim that
theirr bordery will be on our mde of
the Himalayas, I am afraid, the peace
polwy 18 likely to be shattered to
precas  That 15 the danger Is China
ready fer it? It 18 not a question, as
was posed at one of the meetings 1n
Bombay under the auspices of the
Jan Sangh and the PSP and the
Swentantra Party, by one of the lead-
ing Members of this House, of a
changs of stewardship, they wanted
a diffsyent captam, they said to lead
the ship of State, because we had
fazled Have we failed® Or, because
China has posed this 1ssue, have we
got to rethink our attitude and lay a
certmn emphasis on a particular as-
pect of the policv, ar as some people
in this eountry feel ‘Oh, now, there
15 a threat, all right, jJump to the
protective military umbrella of the
West, that s the safest asvlum for
India’, should we do hke that® That
is the guestion before us And 1t 1s
m such a context that we have to
think of our relations with China It
1z not Chauvinism that I am advocat-
g 1 am talking very objectivelv If
at all these two big powers want to
survive and hve as good neighbours,
friendly neighbours certain pre-con-
ditions are necessarv, and those must
be accepted by China, negotiations or
no negotwations I would like to
know from the Prime Minister whe-
ther we are going fo throw open
everything for negotiations He sad
i the Rajya Sabha the other day
that we would be ready for negotia-
tions, if the status quo is maintained,
but, for the status quo, the Chinese
must withdraw first from those places
where they have made advances
Somewhere, we have got to be g little
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tough. Otherwise, it is no use PFrom
all these letters, one would find that
we are more eager for peace, It is
no use pursuing a peace policy,—~it is
not an one-siied game or one-day
traffic,—when the other party since
1854 even for petty things has been
challenging whatever has been stated
by our Prime Minmter, they bave
been check-mating him, in fact, ¢the
publicatien of that letter by the Chi-
nese, after we published our White
Paper, 13 a diplomatic attack And
today’s communication, the comwmu-
nication that has been published iIn
today's Peking daily shows that a
big propaganda campaign has been
switched on in China This 13 the
reality of the position

So, my first submission is this In
such a situation, where is room for
negotiations? I want to know Where
18 room for negotiations® 1 sometimes
feel that China 15 kept outside the
pale of international organisation by
the insistence of the leaders of that
organisation They fee! that they arc
keeping China as an outcaste, but
thev are playmmg into the hands of
the Communist leadership 1 have a
shrewd suspicion that the whole Com-
munist leadership feels that if onc
of the big partners is set at large, 1t
can onerate with impunity and do
anvthing without being challenged
and being brought to book before in
tainational opinion, and it can then
acrve the purpose of the socialist
world much better than our purpost

Therefore ¥ would submit firsth
that those who desire that in the in-
turests of peace, India should hold her
own must sec that this outlawed
nation is brought back within the
fold of the mnternational organisation

It has been argued that China v
irmtated I can understand China's
irritation WMy hon friend has men-
tioned several times that the Chinese
people are behind the Chmese Prime
Minister I ask whether in India
there live only sheep and goats and
there ave no people in this land wiho
have feelings about it
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Abowt Tibet also, I would say this.
Wheat were we to do, when they
crested a condition by which the
Dalsni Lama had to leave his country,
and they suppressed a popular wup-
rising there? We gave asylum to the
Dalai Lama; it was an international
obhigation under the U.N. Charter.
We could not filout it easily. Therefore,
we gave asylum to the Dalai Lama.
That was on a human consideration.
And they accuse us, ‘oh, you have
harboured the Dalai Lama, and,
therefore, we shall take this turn,
we shall have aggressive designs, the
whole border question will have to be
reopened” That has happened not
only with India, but even with the
Burmese, 1t 1s the same thing.

What was said in 19562 I would like
to ask my Communst friends whe-
ther 1n nternational intercourse,
there is not such a thing as an assur-
ance or a word given and kept, or
whether they are governed by some
other law of dialectics of internation-
al intercourse. I cannot for a moment
accept the latter position

Therefore, so far as the Tibetan
issue 1s concerned, I do feel that it 1s
not an immediate 1ssue: 1t 18 tn  the
background But in the long term,
if wc want to build durable founda-
tione of pecace with China, then China
must consider the question of accept-
ing this natural barrier. It was not
Britishers who created it We had
references to the Himalayas and to
Tibet in the Mahabharata and the
Meghdoota So, the Britishers did
not discover it or create it. It 13 our
heritage, as ! have said already.
Therefore, they wiil have to admit
that this barrier could not be occu-
pied by a mighty military power
always threatening us from the other
side. These things and these condi-
tions have to be fulfilled. If they are
net, what will happen? As I said
earMer, we are passing through a
arfsls in which it would be extremely
fificyl to muintain our whole pence
policy.
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One more word and I have done.
Yesterday the Prime Minister said
that there are difficulties of transla-
tion. I do not know what type of
Marxist literature has been transiated
into Chinese But once Shaw said
that when Christiamity went te Afri-
ca, the original Christianity was fer<
gotten and 1t took the African form.
From all these things, I am afraid
that perhaps Marxism as transiated
into Chinese has been rendered de-
void of all humanism, brotherhood
and a question of faith and honour;
18 a different doctrine altogether com-
pletely devoid of the original doctrine
which has been worshipped and which
has given inspiration to intellectuals
all over the world

Therefore—leave aside China--fhe
policy of peace, non-commitment and
non-alignment has been upheld and
admired not only here but all over
the world—those who understand it,
meluding people of America, There-
fore, that must be maintained. That
is the supreme task before us. We
have faith in our Prime Minister. Let
us see how he faces the crisis.

Mr. Deputy-Speaker:
Pilla)

Shri Thanu

Raja Makendra Pratap (Mathura):
May I speak a few words? 1 have
some experience of China and Tibet.

Shri Thanu Pillai  (Tirunelveli):
Mr Deputy-Speaker, the present
question of border disputes which has
rightly engaged the attention of the
country and for which a special day’s
sessior 1s being allowed cannot be
dealt with so easily Hon Members
who have spoken expressed snxiety,
and they also doubted whether our
Government have got the courage to
do the needful I do not know whe-
ther 1n this country there is a greater
pat110. and more courageous man and
a more courageous Jeader than our
Prime Minister. If the integrity of
India, the independence of this country
and the greatness of the people are
dear and near to us, we leamt it under

his feet and not anybody else’s, Let
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there be no question or doubt about
it. But, as is natural, an administra-
tor’s approach is much different from
.8n agitator's Agitators can, and some-
times deliberately do, say things
which they do not mean, because it
suits their purpose. Not that I mini-
mise the gravity of the present suita-
tion, but the approach to it and the
<colouring to it is rather dangerous,
and such a dangerous approach and
«langerous colouring should not be
there in this country, hampering the
approach of the Prime Minister.

I do not suggest that we should be
scomplacent. Nor should we create a
fear complex in this country, be-
cause we have faith that when the
call is given, when the hour comes,
our people will not fail our country.
We have fought not a violent battle,
but a non-violent battle, of course;
but when the occasion comes, we will
respond to the spirit of the old vio-
lence which is in our system of cul-
ture and tradition. Let us not think
mow that the leader is not ferocious
enough and angry enough. He is
rather soft because the policy and
tradition of the country is peace and
not war. Some people write ‘peace’
and they mean ‘war’. The same voca-
‘bulary and the same language may
‘have different meaning to them. The
Communists have their own meaning
for ‘democracy’ and other things.
There is a special meaning given to
it. Like that, our hon. friends of
other parties may have their vocabu-
laries.

My submission is that we have
been following the Prime Minister's
lead and he himself has been very
badly let down by the Prime Minister
of China. I will read one or two ex-
tracts from the letters exchanged
between the two Prime Ministers. In
the minute of the talk between the
two Prime Ministers written by our
Prime Minister, it is stated:

“Although he thought that this
Iine, established by British im-
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pezialists was not fair, neverthe-~
less, because it wag an accom-
plished fact and because of the
friendly relations which existed
between China and the countnes
concerned, namely, India and
Burma, the Chinese Government
were of the opinion that they
should give recognition to this
MacMahon Line”.

In his letter dated 23rd January to
our Prime Minister, the Chinese Prime
Minister says:

“In view of the varioug complex
factors mentioned above, the
Chinese Government, on the one
hand, finds it necessary to tale
a more or less realistic attitude
towards the MacMahon Line and,
on the other hand, cannot but act
with prudence and needs time to
deal with this matter".

He had never repudiated this Mac-
Mahon Line, but in his latest letler,
of September 8, he says:

“Regarding the eastern section
of the Sino-Indian boundary, as I
have stated above, the Chinese
Government absolutely does not
recognise the so-called MacMahon
Line, but Chinese troops have
never crossed that Line”.

There is a variation, there is a differ-
ence, in approach. We were doubting
why. The hon. leader of the Com-
munist Group gave the answer, that
is, because of our giving asylum to
the Dalai Lama, the attitude of China
might have changed. He is a better
authority because he gave a guarantee
on the floor of the House that China
will not attack India. I wonder how
he represents China and gave that
guarantee, but he gave that guarantee.

Now, taking that interpretation,
these people of peace, international
peace, are conditioned by circum-
stances; their principleg are ‘condi-
tioned by other mctions. But we have
fundamental principles never to be
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assailed by success or wvictory. The
fundamentals are fundamentals, be-
cauge truth 13 eternal, ;t cannot be
swayed this side or that.

Why 1s this s0” That 1s because it
is 1n the system of the ideology. We
do not interfere with their ideology.
We have recognised that different
ideologies can co-exist That 1s the
first essential fundamental of Panch-
sheel (An Hon Memberr and co-
existence) But there are others
who would not accept the functioning
of a different 1deology, and when
sometumes it 1s not to thewr conveni-
ence, they sumply turn round and
bring 1n some other excuses and try
to flout it

There are instances where under
threat we did not give up our inde-
pendent foreign policy. You would
remember, 8Sir, that when we were in
a very bad phght regarding the food
situation 1n 1852 n the American
Congress, some member asked ‘Why
should we give wheat to India be-
cause her antecedents are not well
known?' I remember to have read the
Prime Minister’s reply: ‘We will
rather starve and die but not pledge
our foreign policy to swut other coun-
tries’ whims and fanciey. We may
have to adopt the same line; we may
have to take different or stronger
measures But we will not, for the
sake of accommodating political par-
ties here or political forces elsewhere,
give up our policy which has been
endorsed as the right policy. So far
as the foreign policy 13 concerned, all
the parties have been telling that
whatever our differences regarding
other matters, so far as foreign policy
is concemed they will agree with the
Government and the Prime Minister
Now, what has happened. Here is a
cthanged attitude and changed tone
from some quarters, saying that the
foreign policy is wrong that they
want a change of foreign policy
and a change of Government
Even this they do not have as the
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real object Their local political
situation demands that they should
somehow or other cnticise this Gov-
ernment and 1t swits the convenience
of these people to criticise on this
foreign policy Naturally the border
question and the integrity of the
country 13 so dear that any fempo
can be created in the minds of the
people They only want to exploit the

situation
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My hon friend Shri Dange said that
some people wanted to ban the com-
munist party I would request the
Government not to ban the communist
party They are safe outside than
underground. i

Some hon friends asked, what about
the Catholics and what about the
Musiims The Catholics have got a
spinitual loyalty to Jerusalem and
Rome  The Musiuns have got thewr
spiritual loyalty to Mecca and Medina.
But, our comrades have their politico-
spiritual  loyalty to Moscow and
Peking In religious wars what the
Christians call a crusade, the Muslims.
call a jehad But I do not know what
our comrades call it

Some Hon. Members: Liberation.

Shri Thanu Pillai: Yes, 1t 18 libe-
ration; but their instrument is tirade
and running down other people and
runming down Government The word
‘hberation’ 1s also 1n the Marxist mis-
cellany; but it gives a different mean-
ing from the meaning which we know.
We have known lberation of people
from bondage, from other's bonds
(Interruptions).

Some Hon. Members: What hap--
pened 1n Kerala?

Shri Thanu Pillai: In Kerala the
people liberated themselves from you;
1t is not my fault,

Mr. Deputy-Speaker: Let us not.
bring in hberation here.
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Shel Tt Pifiai: The liberstion
of Tibet was mentioned here. We do
not want to liberate Tihet because we
have socepted the suzerainty of the
Chinege, If the Tibetans want to libe-
rate themselves, it is their own work.
But our friends say it is liberation and
‘bring in Kerala here. According to
them, liberation is liberating people
from themselves. That is, whoever is
not a tommunist should be liberated
from his moorings and made com-
-munist.’ That 15 the system of libera-
-tion for them. There is the Libera-
tion Army of Netaji waiting some-
where according to one hon, Member
of the House; and that the Liberation
Army will come. Likewise, these
people also liberated Tibet from the
‘Tibetans. But, so far as we are con-
cerned, we have accepted the suzer-
sinty of China and, therefore, we will
never interfere.

The asylum that is being given is
2 human obligation. We have got a
cultural tie with Tibet. We have got
Bindu pilgrimage centres and Bud-
dhist pilgrimage centre there. If
there are friendly relations, they
might sometimes allow us; otherwise,
they may not allow us.

Mr. Deputy-Speaker: The hon.
Member must conclude.

Shri Thanu Pillal: Sir, one minute
more and 1 will finish,

One thing I would hke to submit
“to Government is about Ladakh, The
road that goes through Ladakh is a
big chunk. Some people argue that
it was necessary for them because it
was the short route and convenient
and all that. Of course, if we are
friendly with China, by all means by
negotiations and settlement we can
lay a road for them to pass through.
It should be our territory and our road
and only free passage for them, and
not that they mske a rord of their
own in our territory. So, they are
transgressing into our territory. That
is & wrong approach.

We endorse the Prime Minister's
:stand. We do not want fear complex
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country. We should tell Gur peple
%hat our next door neigbour is not
hehaving in a proper way; he has
changed his colour. Let us be alert.
Shri Karni Singhji (Bikaner): Mr.
Deputy-Speaker, the publication of the

<
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White Paper hes given ug a

for many reasons. Firstly that s
important facts about invasions of
border should have been kept 3 secret
from this sovereign Legisiature.
Secondly, we eannot understand the
cause of this seerecy. After all, we
the Members of Parliament here make
the laws. Thirdly, Government should
have taken us into confidence all these
years.

g8

These facts about invasions of our
northern territories have indeed
alarmed the entire nation and, per-
haps, other democratic nations too.
The question now is, with a situation
like this, how are we going to “solve
this? As practical people, we hie to
look at this matter from an etftirely
practical point of view. There are a
number of friends here who have sug-
gested that we should, perhaps, do a
bit of sabre rattling. 1 would only
like to point out one thing that one
should never under-estimate one's ad-
versary. In this case, India is a coun-
try standing all alone against one-
third of the world. China has 8 very
very large population. Here we are a
democracy; on the other side, ynu
have an entirely ruthless communist
country, a government which doeg not
beheve in democracy like we do.
Therefore, when we talk about war,
let us take into consideration, the fact
that we are all by ourselves here.
Our Government has followed a policy
of non-alignment. 1 have nothing lo
szy about that. But one fact remains
that due to our foreign policy we
have aliented a very large section of
the world’s population and countrics
who think the way we do.

Obviously, the alternative to war is
negotiations. And, our Prime Minis-
ter has been trying for all these yesrs
to solve thiy problem through nego-
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tiations. Whether he succeeds or not
is for Province to see. But, we feel
that negotiations should be given at
least one more trial. And, if we {ail
in that, then the Government of India

should take ‘absolutely stern and
steady measures to see that our
“friends” are ousted from our terri-

tories.

It is quite obvious that due to the
Dalai Lama episode, the Chinese Gov-
ernment are in no mood to come to a
compromise. They are also not pre-
pared to accept the McMahon line, If
that is the position, what is the alter-
native? Are we going to take to the
pre-liberation maps? Obviously, they
cannot form the basis of any negotia-
tions now. What is the alternative?
‘We hope the Prime Minister will kind-
ly enlighten us as to the line he wishes
to take. To us it seems a dilemma.
(Interruptions). I would request the
Government to state one point. God
forbid, if the need does arise that we
have to use our military. to oust the
Chinese from our territories, then we
will not make the mistake that we
made against Pakistan in Kashmir in
1948 but we will push them right out
of our country and make a good job
of it.

We have heard a lot about Hindi
_ Bhai all these years.
‘Frankly, I have always been very

" diffident about it because I have al-

‘ways felt that whether it be human
being or anything else, it always fol-
lows that, Birds of a feather flock
together’. In this case, only demo-
cratic countries can think the way we

“do.

‘\6_)\
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- given this a full trial.

Now, if we expect that a communist
country should really be our friend, I
think, we are barking on the wrong
tree. Of course, we give the Govern-
ment of India full marks for having
But, I should
say now that some sort of new think-
ing is necessary for us. We have to
look around and find friends from
those nations whom we have been
alienating all this time.

BHADRA 21, 1881 (SAKA)

White Paper on
Indo-Chinese
Relations

8100

The Chinese people are communists;
they are ruthless. When I say people,
I do not mean the people; I mean the
Government. Obviously they cannot
look at things from the same perspec-
tive we do, whether it be trade, com-

merce or political thought. They look
at things entirely differently and,
therefore, we wish to become

friends with them and allienate the
rest. of the free world, we have to
take into consideration whether these
Chinese communists are really our
friends or are they purely paying us
lip-service and that lip-service as long
as it guits their interests, and not ours.

Now, we read about China having
constructed . this highway  through
Ladakh. It is surprising that in spite
of the fact that we have our Air Force
with all their means of photographic

"equipment, they were not able to find

this out long before and that there
was an encroachment of this nature in
our territories unobserved. 1 would
be grateful if the Government could
tell us how often an aerial survey is
taken of places on the Himalayan
borders. Border troubleg are not new
to us. Partition has perhaps been
one of the greatest lessons we have
learnt. From that we should learn
that aggressive countries like China
can never be our friends. We should
have been vigilant over these areas. 1
cannot understand how a country like
ours could have been so complacent
about it. No matter what lip service
the Chinese may pay us, it is an ac-
cepted fact that they are expansionists
and unless we look into this, it will
be too late. Supposing for argument’s
sake that we could come to a com-
promise. what is the guarantee that
they will not want more territories of
ours later? The Panchshgel was a
wonderful concept and the - Prime
Minister deserves to be congratulated
about it. But I feel that when we
were -negotiating for the Panchsheel
‘we should have gone a step further
and the Prime Minister should have
made this absolutely clear about our
territories. India is a democratic
country and took the Chinese at their
word, little realising that an attempt
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would be made to make us reslise
thet those words would not mean
anything, Panchsheel though theore-
tical and incomplete, is only possible
between countries which are democra-
tic and which thunk alike but not
among countries which are dictatorial.
1 agree with the Prime Minister that
we should follow a non-alignment
policy. But the basic fact still remains
that a country like ours, which |is
democratic, must find friends from the
democratic world, from countries
whose mental apparatug is like ours.
Unless we do that, we will be left
alone at the mercies of wolves around
us. The Government of India has to
come to a decision as to what it should
do. I am quite convinced that a coun-
try like China or for that matter any
other dictatorial country will always
behave hke this. 1f you are for nego-
tiations with them, it will be mistaken
as a symbol of weakness. We know
that we are not a weak country and
f the need arises each and every man
will fight for hus land But 1f we are
cumplacent, China will definitely mis-
construe this as our weakness and
tnere will be no end to these border
problems. 1 hope that an emergency
for India to use her Armed Forceg will
never arise but if it does arise, I will
only request the Government, let us
give our army a really good support
and let us encourage our Armed
Forceg and let us see that we do not
have misunderstanding between the
Defence Ministry and the Armed
Forces. It 1s very important that we
put our house in order so that we can
get rid of this agression in any part
of our country

Shrl Joachim Alva (Kanara): This
is one of the solemn occasions when
this House 1s debating a very grave
and important issue. Since the time
of the Constituent Assembly right till
today we have not perhaps discussed
or grappled with such a serious pro-
blem. Every word we utter and every
sneer and every jeer we indulge in
will have a special meaning and will
be transmitted across the channels of
the world We shall have to utter

SEPTEMABER 12, 1069 'Mhp«mt‘m. S1o3
Chinepe

Relations

svery word with solemnity and shafl
ponder over it and say it in a manner
and in such a language as not to pro-
voke our own friends or even disturbh
our enemies. The Prime Minister has
advised us that we should be firm in
our resolve for peace. That is a piece
of advice which we should take in
times like this. Be that as it may,
there are questions which are flung
at our face: whether Pancheheel has
gone into the melting pot; whether
our great friend, China, with whom
we have been in friendship for the
last 2,000 years has refused our hands
of friendship across the Himalayas,
whether that friendship has gone into
the melting pot. When an attempt
was made on Shri Chou En-lai’s life
while he was tPavelling in the Kash-
mar Princess, for Bandung Conference
a thrill of horror ran through our
hearts and there was great sympathy
in our hearts. The question is asked
whether that friendship hag been pre-
served today.

The House wll forgive me for nar-
rating a personal incident, Last year,
as a mere observer, [ was at the great
Tashkent Conference You may call
it a communist or a non-communist
conference. We have to-day to deal
with masses of humanity, masses of
men The hall was packed from floor
to the ceiing. When the Chinese
delegate walked up to the rostrum in
that fifty nations conference there was
a terrific amount of applause that 1
have never heard of. The second
highest applause was reserved for the
Indian delegate. That was again sur-
prising. It was the second highest
degree of applause for the Indian
delegate in one of the important cities
of Rusgia, right next to our door. The
third highest degree of applause was
reserved—I was astonished—to a man
from Turkey. He was sentenced v
death. An Indian  Parliamentary
Delegation had been to Turkey. We
know what sort of relations exis_tcd
between Turkey and the Boviet Unior
Those sounds of applause are coming
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back to my mind when 1 hear m
silence and solemnity of the speeches
today, the Chuvers and th¢ courter-
cheers We will have to balance them
In a way to see that our friendship s
not broken While we are firm n
resisting inroads on our frontiers we
must also be irm 1n our friendshp 1
have talked to the leadeis ot all
Parties here and I asked them whe-
ther they could give a solution What
1s the solution® Most of them do not
talk of war I was astonished that
an esteemed leader and friend like
Dr Ram Subhag Singh says that we
must bomb those places What 15 the
meanmg of bomb ng” Bombing means
war and most of those territories will
be destroyed Are we prepared to
take the consequences’

Dr. Ram Subhag Singh: The Piune
Minister had on that day said that we
were finding 1t difficult to drop even
the paratroopers the¢re Then, 1 said
that 1if 1t was very difficult to send
our people to our own check posts,
then would it not be possible for us
to bombard the Chinese out of that
place? I sull stick to it that if there
1s no other alternative left we must
bombaid 1t

Shri Joachim Alva: With all due
respect to my hon fnend. 1 say that
bombing 1s a very serious affair We
cannot take to it light heartedly It
is not like going to jail and suffering
inside the prison walls Those of us
who have seen London and Berlin and
other cities down unto dust will not
talk of bombing so light heartedly
Their homes have been destroved
Our frienship cannot rest on the sler-
der last thread of bombing True we
should be firm about our frontiers and
security of our land 1 do not under-
stand how China has turned her back
on our great friendship There were
five unauthorised fhights by Chinese
planes on our territory in 1958 which
compelled our Prime Mnister to
write his first important letter towards
the end of 1858 to Chou En-lai  The

nce is continuing wnd we
had a Jetter from the Chinese Premier
eveh this month. We have to keep
83 LSD--S.
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these negotiations going on by keeping
firm to our points

Friends, do not forget how China
and Japan were nterlocked in deadly
warfare that the grand-children of the
Japanese and the grand-children of
the Chinese hate each other so much
that Asia ha been shaken up We do
not want t; make that historic mis-
take——not ourselves perhaps,—thetr
grand-children and ou! grand-children
baing intetlocked m perpctual war-
fare

Tiuc, Achaivae Kiipalam talked
about the buffer State of Tibet Does
he know of the historic and classic
buffer State of Poland—Poland which
ha. been driven between Germany
and Russia’ I have seen places in
Poland where five pmllion people—
women and children—were gassed
That was a classic buffer State A
buffe; State has been described as a
State which claims to be independent
but 15 being kicked on both the sides
by everybodiv” 1s that the fatc which
1y reserved for Tibet® We have fo
wash ow hands off Tibet Tibet be-
iongs to China Let us face certain
hard realitics of history What have
we to do with Tibet when sometimes
we are not able to grapple with the
problems 1in Kerala? Our country 18
vast and long cnough for our aspira-
tions If we go on pushing our nose
into Tibet and put 1t deeper and
deeper, we shall be interlocked m a
deadly strife which, 'n essence, was
what Sun Yet-Sen wanted to avoid
between Chine and Japan China
and Japan are a perpetual warning to
us We shall .not take things humbly
down, at the same time We stood up
agamnst the Briush Ray and made
them go out of our land If we are
cowards and if I am a coward and if
you and 1 have no courage, then the
nation will say. “Let them come along;
Chinese or no Chinese”

The Chinese, as 1 said in the course,
of my speech regarding Tibet, are an
inscrutable race The House will for
give me for repeating the episode.
The other day. till 2 O'clock in the
mormung, 1 sat down with the Ame-
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rican Ambassador in Prague in 1057
discussing about the release of filve
American prisoners who had been
held up by the Chinese. 50 meetings
took place with Mr. Wang, the Secre-
tary-General of the Conference at
Geneva, and Mr. Leslie Johnson, one
of the ablest American Ambassadors,
just about five prisoners. The con-
ference ended and Mr. Johnson has
been sent away to Thailand. But
negotiations are still going on. 1 still
fail to realise why the Chinese just
did not let forth five prisoners. Per-
haps in_the next round of discussions,
they could have ended up by the
U.S.A. recognition of China! If such
are the Chinese who are so inscruta-
ble let us not deal with them lightly.
Let us also be conscious about our
strength, but let us not deal with them
lightly.

But where the sword had to be
taken, India had not failed. My friend
Shri Karni Singhji is a great Rajput.
We had great Rajput warrors in our
history and they have rendered a
good account of themselves. But, all
the same, I would tell my hon. friends
that this is a historic occasion and let
us not, therefore, utter a single word
which may break up our Panchsheel
and other principles,

There are people outside this
House—the Swatantra Party and the
non-Swatantra Party—and 1 wish,
Shri M. R. Masani was here. He wants
the Prime Minister to be fired out for
he wants our foreign policy to be
changed. He wants our Defence Min-
ister to be changed. Why could he not
also say that the Finance Minister and
thé Home Minister be also taken out?
‘Why should there be such dissentients
in our home camp? He wants the
Prime Minister to be out. But the day
we ask our Prime Mmister step down
the pedestal, we will be disturbing
our glorious foreign policy. Let our
Chinese friends also feel that if they
thus dig into the position of Pandit
Jawsharlal Nehru, this country may
also go into the SEATO camp.
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We have gseen the inflation in

. Turkey where one cannot buy a blade

or have a cold drink except af high
cost. That is Turkey, now, which is
the hotbed of NATO powers. There,
inflation has gone in such a way that
the poor people cannot have food and
necessities except at very high prices.
Are you going to introduce such a
thing in our country? Are you going
to jump into the lap of the SEATO
powers?

These are very serious considera-
tions. Everybody is waiting for us to
fall into their lap—that is, either the
western bloc or the eastern bloc. But
we have taken the position in conson-
ance with our two_thousand year old
policy of tolerance, and many a time
we al!so forget and forgive many
things.

I was present at the Palam airport
the other day when Gen. Ayub Khan
came. Gen. Ayub Khan is a man who
is far above the Muslim League group
and he said, “Let us forget and for-
give.”

Some Hon, Members: Come to
China,

Shrl Joachim Alva: Yes; were we
not as much excited about Pakistan
somztime ago as we are about China
now? So, we should not take any-
body’s side except our own. The
highest interesty and policies of a
nation are its own concern, but there
are people when you stretch your
hand this way or that way. 1 still say
that the Chinese are an inscrutable
race. What is behind their back, we
do not know, But you must also re-
member the history of our country,
and the way we have welcomed the
Dalai Lama and the way India is being
made the base of his operations
against China. Perhaps our friendli-
ness may be doubted if not anything
else. Now, if Sheikh Abduila is re-
leased from Kashmir tomorrow
and enthroned in China, we do not
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know what would be our feelings®
(Interruptions) Let us put ourselves
in their position

Mr Deputy-Speaker. Order, order

Shri Joachim Alva: All the same,
we worship, and many of us worship,
the Dalai Lama because we have great
respect for im Yet, India cannot be
made the base of operations against
China or any other friendly power
These are mmportant facts It 1s an
irony of history 1f the Chinese are
now the aggressors by having enter-
ed into the Niti Pass' where then 1s
real Nit1? I do not know why the
Chinese are not encouraging them-
selves by knocking out the Bntish
from Hong Kong and knocking out the
Portuguese from Macao® Instead
they worry their ancient friends in
India?

These are very important conside-
rations We shall, today, not take any
hasty decisions The time of peace or
war 1s a solemn one It 1s all right
for you to sav “War' War'” But we
should not want only throw away our
brethren on those impassable and
uninhabited Himalayan passes (In-
terruptions) will feel, and how the
future generation will feel about it

(Interruptions) These are serious
considerations With these words, I
sit down

Mr. Deputy-Speaker: The hon
Prime Minister

Raja Mahendra Pratap (Mathura)
I had very important things to say
It 15 a matter of the growing popu-
fation of China, Japan and India I
am not given an opportunity to speak
I am leaving

Mr. Depuly-Speaker: I have not
been able to accommodate many
groups, as hon Members know, and 1
hope the hon Members would appre-
ciaste my difficulty The time 1s
limited. Therefore, 1t was not possi-
Sle for me to call every Member from
every party.
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Shri Vajpayee. 1 have given notice
of a substitute motion 1 represent
gn important view-pomt in this
country It was at my suggestion that
the Government agreed to place the
White Paper It is not fair to me
when no chance 1s given to me to
speak 1 would like to withdraw from
the House

(Raje Maohendra Pratap and Shn
Vajypayee then left the House)

The Prime Minister and Minister of
gxternal Affairs (Shri Jawaharlal
Nehru): Mr Deputy-Speaker, Sir, this
debate has brought out a large num-
ver of points and I should hke to
deal with many of them Yet I fcel
that it would perhaps be better to
jay stress on the highhghts of this
debate, if I may say so, rather than
jose myself 1n a lot of detail

The recent letter which I received
grom Premier Chou En-lai raises many
points and naturally we shall have to
yeply to 1t after full consideration and
pot 1n a hurry, and that consideration
is being given to 1t I do not pro-
pose to deal with that letter here n
this discussion, partly because this
House does not require to be convinc-
ed of many of the things that perhaps
Premier Chou En-lai might require to
pe told, and partly also because that
would mean losing myself m a great
deal of detail

Now, first of all, let me take up one
gimple but very basic pomnt that
éhr; Karm1 Singhn has raised He
made a 1ather remarkable statement
thai he believed mn Panchsheetl pro-
wvided that it was with people whom
yoa agreed with That 15 really, ¥ I
may say so a perfectly remarkable
gtatement ‘I believe mn being tolerant
provided you agree with me Other-
wise, I will not knock your head”,—
fhis 1s his idea of toleration and
tolerance This 15 his 1dea of Panch-
gheel Some hon Members said: “We
must stand on our own feet” Some
other hon Members saxd® “You must
seek the help of others” Well, peaple
who say this seem to be, in spte of
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all their gallant language end brave
behaviour, weak, timud, panicky and
alarmist  That i1 not how a nation
meets the challenge—locking around,
seeing ‘“How can anybody help me,
who 18 going to help me™ How 18
snybody going to help you, if you
are not strong enough to face the
challenge® I say, let this be clearly
understood I as Prime Minster, and
my Government, stand on it—that we
will stick to our policy of non-
alignment We will stick to our policy
call 1t what you hke It is not my
policy, 1t 15 an axiomatic truth—the
Panchsheel—whether we agree, or
China does not agree, 1t 1s immaterial—
it 1s un axiomatic position, I say And
I challenge anyone to show it is a
wrong postion You mav sav  “If
somebody lLies, you break his head”
That 18 a different matter You may
say “Oh, don't tell the truth because
the other fellow lies” Is that vour
position?

Some of the observations made this
afternoon here, I venture to say were
quite extraordinary, even in excite-
ment I can understand a measure of
excitement, even warm feeling and
@ desire that no one should touch
or sully the honour of India, the
integrity of India, the self-respect
of Indm—I can understand all that
But Dr Ram Subhag Singh's talk
about bombing hilismen in the moun-
tains seems to show that he has lost
his balance and there is no balance
left He neither understands bomb-
ing, nor mountains, nor human beings,
nor anything It is only an exhib-
tion of petulant excitement and anger
And if this country is going to behave
in petulant excitement and anger, how
would 1t face a crisis? Is this Parlia-
ment going to behave in this way? It
is a most extraordimary thung and 1
am wondering what would happen if
we took some of the suggestions made
here Exactly where would we land
ourselves if everybody 18 to break the
other’s head? And many hon. Mem-
bers sud: not an inch of our territory,
pot an inch of our territory. Al

X
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these brave gestures, it you would
permit me to say so, have very little
meaning Certainly, not an inch of
our territory or anything, if somebody
forces or compels me, because we must
never submit to compulsion or force
in a matter of this kind It s not
4 question of an inch, or yard or a
mile, it is a question of submitting to
compulsion, submitting to force, and
we will never submit to force, what-
ever happens to our country

But what do these gestures mean”
I dishike this flamboyant language of
an inch of territory and all that, sit-
ting here in Parhament, not realising
what it means 1 dislike this business
of going about bembing everybodv,
because vou dishke his face or what
he has said or done There are many
things said or done which one dislikes
Acharya Kripalan; has accused me of
some things He may be right 1in his
accusation But I do hope he 1s not
right when he accused me of over-
politeness I am not normally accused
of that!

Acharya Kripalani* When we are
concerned

Shri Jawaharial Nehru He talked
about Gandhiyt Whatever Gandhin
might have said, he did not shout
as some of us do His action was
strong undoubtedly and firm but hi
voice was gentle gentle to the oppo
nent, gentle to the enemy, gentle to
everybody, always trying to win over
the other person We do not pretend
to be Gandhis, because we are hardlv
fit to be even distant followers of hus.
But I do believe that at any ttime m
international affairs, 1t 1s the gentle
and firm voice that should be raised,
not this shouting voice that we have
got accustomed to, this cold war voice,
this just cursing each other, closing
sverybody's mnd--where nothing
counts but the bomb of Dr Ram
Subheg Singh Dr Ram Subheg
forgets .

Acharys Krigalani: If the Prime
Minister would not mingd, I never aad
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that he should go om abusing every-
body. I said: we should be firm and
we should make our meamng clear.

Shri Jawaharial Nehru: 1 accept
that completely. But Acharya Kri-
palan said something more. He said:
you must shout; you must speak In a
ioud voice.

Acharya Kripalani: I submit 1 was
making only a comparison

Shri Jawaharial Nehra: It 1s a small
matter. But I would submit that we
are dealing with very serious issues,
uwnd such issues are not solved by
mere exhibition of excitement Cer-
tainly and obviously, at any time,
more especially in such moments, we
have to be irm And we have to be
firm, realising where one has to be
firm It is not being firm in the air
or being firm about everything, good,
bad or indifferent There are impor-
tant things and umimportant things
One has to be firm about important
things and one sticks to that, come
what may

But if one tries to be firm about
everything it means one 1s not firm at
all That 1s only talking firmly which
is not acting firmly becausc there are
certain physical and actual disabili-
ties, which you cannot survive.
Nobody can A great country, the
United States of Amvrica, a great
country like the Soviet Union--they
are the super-powers—know the hm-
tations of firmness They are very
firm countries but they know the
linutations of firmness and they stop
at a certain lIimit otherwise they
would have gone in for a war by this
time and would have destroyed the
world. We talk loosely This kind of
talk, namely, let us be firm, let us do
this, let us fight and let us shed every
drop of blood—thiz kind of thing, may
1 say, rather takes us away from the
mamn questions that we are discussing,
which are difficult The position 1s a
serigus one.

Now I say that Premier Chou En-
Ta's last lefter in some parts is
worded in relatively soft language
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and in some parts he talks about the
status quo bewng kept, talks, negotia-
tions etc But basically that letter
raises some issues which are very
serious and which have been raised in
that form officially slmost for the
first time

As 1 was sitting here, 1 was read-
ing certain reports of discussions in
Peking in some Congress that is being
held there where Premier Chou En-
lai spoke more or less on the lines of
this letter and where other people
spoke Of course, it does not require
any particular brilhance to know that
everyone spoke on those same lines,
supporting Premer Chou En-lai,
namely,—

“express their great surprise to
find Mr Nehru def{ending British
Imperialism So-and-30  asked
Mr Nehru: On whose behalt was
he speaking in defending British
imperialism? Now Prime Minis-
ter Nehru and the Indian Govern-
ment treat the aggressive plot of
British Imperialism against China
m the last century as an accom-
plished fact Does this accord
with the five principles advocated
by Mr. Nehru.. ..”

and so on and so forth. There is
plenty of it Just as many hon. Mem-
bers have said something about the
MacMahon hine strongly saying: stick
1o 1t; do not budge an inch etc.—I
forget who said 1t, but I seem to have
1ead 1t somewhere—they were equally
strong against the MacMahon line
there So, here we are.

Obviously a question like this can~
not be solved by resolutions 1n Delht
and i Peking or by strong language
hurled at each other. Other ways
have to be found--either peaceful or
warlike Evefy sensible person hera
and eisewhere wants to avoid war in
such matters or m any matter. It is
quite clear. The most powerful
nations in the world are trying their
vimost today to find a way outside
war, and for us fo think mnd talk of
war seems rather ridiculous in thig.
context of things. ¢
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It is perfectly different for us to
say and for the weakest and the
smallest nation to say and for an
individual to say: I will not submit
to evil, come what may. It 1s quite
a different thing I will not submut
to it. I will not submut to coercion
I will not submit to dishonour That
18 quite a different thing Even a
single individual can say that, accord-
ing to Gandhyi's teachings or any
teaching Any country can say that
That 1s different from a country in
the pride of its might saying, “Oh!
we shall do this or that with our
armies and bombs etc” It 1s a very
different thing The two approaches
are completely different.

Now, what 18 happening in China
today” And I say so, I do not wish
to use strong words, but 1t is the
pride and arrogance of might that 1s
showing, m their language, in thewr
behaviour to us and in so many things
that they have done It is that

18 hrs,

And it 1s noi 1 question of this mile
on this side of th. MacMahon line or
that mile on that side They are small
matters, I say agamn But 1t 1s not a
small matter, the other thing, that
they showed in their maps a large
tract of Indian territory and called
it Chinese territory That i1s not a
small matter Because—you may say
that you will not give an inch of the
MacMshon Line, I will give 1t if I
find that it 1s*wrongly there, what is
the good of saying these things—the
MacMahon Line is a broad hne be-
tween Bhutan and the Burma border
and 1t goes on to Burma In some
piaces 1t 1s quite definite, in some
places 1t is not definite, 1t 13 not mark-
ed m some places And you have to
go by other indications. The broad
approach of the man who drew that
line was that it should be on the
water-sheds. It was a good approach.
But we have deliberately left the
water-sheds in one or two pluces.
Therefore, when I say I stick to the
MacMahon Line, what I mean is that
I stick to that broad approach. But
it by evidence or facts, whatever it
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is, a alight deviation in the alignment
is necessary, it 15 not a major matter.
And that has to be decided by facts
and not by anybody’s coercion

And when I talked about so-called
mediation and conciliation—and I even
used the word arbitration—what did
1 mean” 1 meant that in these minor
alignments, etc. or in these minor
questions that have arisen, wherever
they may be, whatever 1t 15—I forget
the names of these places, Longju and
Hot: and other places, these are the
alignments Hot: 18 not of course on
the MacMahon Line, 1t 1s on the UP
side—these alignments can always be
talked about in a peaceful way, in a
friendly way, and shghtly altered
here and there if there 18 enough
evidenct

But that 1s not what we are con-
sidering today We have always been
1eady for that We are considering
somcthing much bigger, and that 1s a
claim, the claim laid down 1n the
Chinese maps which for the first time,
mind you now m this last letter of
Premier Chou En-la; and the speeches
deinered now m theiwr Congress 1s
taking shape more definitely At first,
whentver the maps were referred to,
it was said, “Oh, these are old maps,
we will revise them” It was a totally
inadequate answer Well, i1t was some
kind of an answer, postponement of
an answer 1f you like But now the
rcal thing is that this 1s held out as
something more definite They hold
by it—not the exact line, we do not
know exactly where their hine 1s, and
it 18 impossible to discover large
tracts of Indian territory That kind
of treatment or behaviour does seem
to me, 1f I may use the word, very
improper for one nation to treat
another, even much more so when the
nations have been friendly And that
is the point that has arisen

The question is, again I repeat, for
the moment
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tory that counts but the coercion. But
all those petty spots are capable of,
sitting down and, some kind of solu-
tion. Because, it makes no difference
to China or India whether a few yards
of territory in the mountain are on
this side or on that side. But it makes
a great deal of difference if that is
done in an insulting, aggressive,
offensive, violent manner, by us or
by them All that counts.

Now, ! have been accused, with
some justification, that I have kept
matters from Parliament, these im-
portant matters. (An Hon Member:
Why some?) I beg of you, you have
read this White Paper, point out to
me what exactly 1 have kept. I shall
tell you what 1 have kept It 1s only
one thing that I have kept, that is,
last November, December, when we
were dealing with the Aksai Chin
area and the road there. That had
come to our knowledge apart from
our letters about Bara Hoti. about this
and that We cannot come here for
every little thing But, that certainly
is an important matter: the road
through the Aksai Chin area We felt
its importance We did ndt come here
at that time

Hon. Members said,—I forget who
saxd—do not our Air Force take pic-
tures and all that 1 do not think
there is a full realisation, of what this
area is and where it 1s The mere
act of taking pictures would have
endangered that plane which took it,
endangered it not only from the phy-
sical features pomnt of view, but
endangered it from the point of view
of action, by the other party shooting
it down, whatever the risks.

I won't go into details. But, I should
like this House to appreciate what
these places are, This place, Aksai
Chin area, is in our maps undoubted-
ly. But, I distinguish it completely
from other areas. It is a matter for
argument as to what part of it
belongs to us and what part of it
belongs to somebody else. It is not
at a dead ‘clear matter, However,
I to be frank to the House, It is
clear. I cannct go about doing
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things in a matter which has been
challenged, not today, but for a
hundred years. It has been challeng-
ed as to the ownership of this strip
of territory. That has nothing to do
with the MacMahon line. It has
nothing to do with anything else.
That particular area stands by itself.
I+ has been in challenge all the time,
Our going about taking pictures of it
from the air or, as somcbody said,
bombing 1t, 15 not a feasible proposi-
tion. We knew 1t 15 not an inaccessi-
ble place. Of course, people can go
thera.
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Dr. Ram Subhag Singh: If it does
not helong to India, then, there is no
question of bombing.

Shri Jawaharlal Nehru: I am not
saying that. That 1s just it. You
make statements without knowing
fa~s 1 cannot say what part of it
may not belong to us, and what parts
msy The point is, there has never
been any d:limitation there in that
arca and 1t has been a challenged
arca—bits of 1t' I cannot say which
.t 1s and which not. That 1s a ques-~
tion which will have to be decided.

Shri C. K. Bhattacharya: The same
statement of our Prime Minister on a
previous occasion has been used by
Mr. Chou En-lai in his letter to prove
that this area belongs to them.

Shri Jawaharlal Nehru: Maybe.

$hri C. K. Bhattacharya: A similar
statement is used in his present letter
1n justification of his claim.

Shri Jawahariai Nehru: That is
just what the hon. Members feel
Either I must put facts before them
or delude them or leave them to
make rash statements themselves:
what am I to do about it? Many
statements that 1 heard today were
far removed from facts. Therefore, I
have to say, I distinguish between
these frontiers. There is the
Mahon line. By and large, apart
minor variations, that is a fixed
In some perts, in the Subanasiri
or somewhere there, it was not

THH

ey
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sidered a good line and it was varied
afterwards by us, by the Government
of India. There are many factors to
' be seen. But, broadly, it follows the
watershed. That 1s the test. We hold
by that. We stick to it subject to
minor variutions, for special reasons.
A mile here or a mile there
does not matter provideg 1t
is peacefully arranged. It is in re-
gard to that that I said, let us have
mediation, concliation, There can be
no mediation, conciliation or arbitra-
tion about these demands of the
Chinese about large chunks of terri-
tory. It is quite fantastic and
absurd basing their demand on what
lsappenied I past  centuries. As I
said n the other House the other
day, if this argument 1s apphed, I
wonder how much of the great
Chinese State would survive thesc
arguments. How did the Chinese
State, this huge State, mighty State,
build itself up—by the doctrine of
Panchsheel or what? In the past it
built itself up by conquest obviously,
all parts of 1t Whether it was a few
years ago, a hundred, 200 or 500 years
ago, it was built up by conquest, as
all great States have been bwit up
by conquest, violent conquest, and if
you apply that theory, the¢ Chinese
State was not born complete in itself
when civilisation began So, that
argument of British imperiahism can
well be countered with past, if not
present, Chinese imperialism which
obviously functioned One might say,
as I said the other day, in the old
days Asoka's empire, the Kushan
empire and Chandra Gupta’s empire
spread over half of Central Asia and
Afghanisthan and all over; therefore,
we should lay claim to that It is
an extraordinary argument, thie kind
of thing. The whole reason of that
argument simply takes you back to
past ages of history upsetting every-
thing. It rewlly is the argument of
a strong and aggressive Power. Nobody
slse would use it. I have a feeling
that as there is a certain paranoia
in individuals, sometimes there is a

paranole in nalions, and one sees that,
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S0 that in this matter let us come
to basic facts.

The basic facts are these. Number
one, that this Chinese claim which
was vaguely set down in maps etc,
iy becoming more definitely stated
Now. That is a claim which it is
Quite impossible for India or almost
any Indian ever to admit whatever
the consequences. That is quite clear.
There is no question of mediation,
Conciliation or arbitration about that,
hecause that 1s absurd. As some-
hody said, Shri Khadilkar I think, it
involves a fundamental change is the
whole geography of it, the Himalayas
being handed over-as a gift to them.
This 1= an extraordinary claim. This
is a thing, whether India exists or
does not exist, cannot be agreed to.
There the matter ends

Now. having said that, so far as
lLines of delimitation etc, are con-
Cerned, these are matters always for
argument provided the approach is a
DPeaceful one Take Long Ju We
have said so, you have seen the letter.
We think that Long Ju 15 on our side
af the hine, just on our side within
about half a mile of it They say it
is not We think we have a good
tase, but I leave that out We have
said we are prepared not to go o
fo l.ong Ju You get out teo. and
then the matter can be considered
by maps, charts, whatever 1t 1s, be-
cause 1t 18 a minor rectification and
it does not make much difference pro-
vided 1t 1s peacefully done. Or, any
6ther minor point likke that we are
brepared to consider in this day. but
not this light demand of handing over
the Himalayas to them That we are
not prepared to consider.

Again, there is this MacMahon line
that 1 referred to. There is the
border of U.P, Himachal Pradesh
and Punjab. There, when we had
thic treaty about Tibet in 1954, a
fiumber of passes were mentioned,
that is. passes meant for pilgrims
and others to go over, and traders
Those passes themselves in a sense
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laid down the frontier, and the claim
now made here and there, as in the
jetter, to the Shipki La pass etc, 15
undoubtedly a breach of that agree-
ment of 1854 in so far as the passes
are concerned.

Dr Ram Subhag Singh vaguely
said’ nobody knows what places, what
areas of India the Chinese may have
occupied 1 beg 'to inform him that
everybody knows it or ought to know
it It he does not know, he should
try to find out from those who know,
before making such statements

Now, apart from that area in
Ladakh, about which I mentioned to
vou, apart from that area, about the
road, for the moment we know
exactly where they are there There
1s no part of our border at the present
moment occupied by the Chinese ex-
cept that Longju area, that little bt
about which

Shri Hem Barua (Gauhat:} May I
submit one thing” About Longju. 1t
js said that that MacMahon line was
delimited up to a length of 850 miles
by Sir MacMahon Longju 1s on this
side of the MacMahon line So, how
can they claim Longju now”

Shrl Jawaharlal Nehru: Longju 1s
800 miles

Shri Hem Barua: The Macmahon
line had delimited the border up to
850 miles The dehmitation was done
bv Sir MacMahon himself

Shri Jawahariaj Nehru: Who savs
that?

Shri Hem Barua: And Longju 1s.
on this side of the border

Shri Jawaharlal Nehru: At least, 1
do not know 1 am merely stating the
fact 1 am stating the fact in so far
as I know that there are no Chinese
troopz on this side of the MacMahon
line anywhere, except that in two or
three or maybe, four miles of Langju,
there is 3 small detachment there.
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An mpression seems to have grown
that there are masses and masses of
Chinese armies perched on the fron-
tier or are pouring I1nto the fronter.
That 1s not a correct impression, 1t
18 not an easy thing to do, and if 1t
1s done, 1t will be met, whether it is
big or small or whatever if may be.

Let us realise this, the real danger
at the present moment 1s not of
Armies pouring 1n, the real danger
1s the words that are being said in
Peking That 1s the thing which a8
extraordinary. and these words which
1 have quoted, we cannot possibly
dccept, admit or agree to That is
the basic position Now, all minor
things one talks about, one agrees to,
one has conciliation, one has this or
that as with any country And our
bioad approach will always be a
friendly appioach even to the utmost
or last end, because any other ap-
proach 15, according to our thinking
a wiong approach

We may lose our tempers Losming
one's temper 1s not a good thing, but
one loses 1t because one cannot con-
trol one-velf, but a nation at least
should not lose its temper, when 1t 1s
faced with these serious problems,
and must be firm, at the same time,
restrained and controlled

May 1 al.o add, to complete the
whole picture, that 1t is not merely
a question of this, but a question of
the treatment given to our Missions
mn Tibet, our trade agencies’ It has
becn a consistenly discourteous treat-
ment bv the local authorties. We
write, we complamn, answers come,
long explanations come but 1t does
seem that 1t 1s deliberately done, to
make it more and more inconvenient
and difficult for them to work there.

Mav I say this here? ¥ would just
hke to draw Acharya Kripalani’s
attention to one note mn the White
Paper—he might note down just the
page, I would not read it now—which
does indicate our approach to these
questions, that is to say, @ mixtyre
of politeness and firmness. This ig.at
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page 17 of the White Paper, the state-
ment of our' Foreign Secretary in
reply to the Chinese statement

May I here say that I should like
to express my regret to the Members
of the Socialist Party here for a re-
ference to them n one of these state-
ments, and I accept entire responsi-
bility for it 1 am sorry But I was
much disturbed by that particular
incident which happened m Bombay,
because, whatever may happen, the
Head of a State is supposed to be
above criticism, and it rouses tremen-
dous passions, 1f vou hit the Head of
a State And what was done there
n regard to Chairman Mao had made
& ememdooy Silf\gremne soddenly N
change the atmosphere of China
against us It was utilised bv all our
enemies, and 1 was moved by that,
disturbed by that

Shri Braj Raj Singh Mav I submat
one thing” Was 1t not brought to
the notice of the Prime Mimister that
just after the occurrence of the inci-
dent 3t was disapproved by the
Socialist Partv then and there”

Shri Jawaharlal Nehru. It may be
so, but I am trying to express my
regret for thiy refcrence here, any-
how, it should not have been put in
thi, way

1 should like this House to conmder
this matter, apart from its views
about the cold war, apart from 1its
views on Communism «Indirectlv,
Communism comes in  In the sense
that Chine 13 a Communist State, in
that sense, 1t does affect I thmnk 1t
will make 1t more difficult for you
to understand the situation if your
minds are coloured by this business
of the cold war, the arguments that
go on between Communism and anti-
Communism What we have to face
today is a great and powerful nation
which is aggressive It might be
aggressive minuz Communism or plus
Communism Either way it might be
there That is a fact that you have
to face.

Therefore, do not confuse the issue.
8o far s the cold war s  eoncern-
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ed, as the House knows, or ought to
know, all wise men or most wise men
in the world are trying to put an end
to 1t, and 1t would be a tragedy. If
we, who stood up agamnst the cold
war, should surrender to its voice
and techmque, when the countries
which started it were giving it up
Therefore, Jet us not have it Cold
war 1s an admussion of defeat—men-
tal and intellectual defeat It is not,
\f I may say so with all respect to
the participants of the cold war, a
mature way of considering a question.
Certamnly, I am not speaking in terms
of non-wiolence, aithough cold war is
the negation of non-violence 1 say
if you are viol'gnt., be wiolent But
nobody has yet, 1 hope, approved of
blackguardly language That is cold
war

One hon Member I think Dr Ram
Subhag Singh, referred to Bhutan and

Sikkim I am glad he did so

Shri Goray: He 1s being bombed
N night

Shr1 Jawaharlal Nehru be

cau-c he reminded me of something,
sbout which I wantd to make som

mention  In Premier Chou En-lar,
list letter, he says
“In your Excellency's letter,

you also referred to the boundary
between China and Sikkim  Like
the boundary between China and
Bhutan, this question does not
fall within the scope of our pre-
sent discussion”.

I beg to differ from Premier Chou
¥n-lai It does very much fall with-
11 the scope of our present or future
discussion If he thinks that he can
deal with it as something apert from
India, we are not agreeable to that
We have publicly, rightly, under-
thken certain responaibilities for the
defence of Sikkim and Bhutan, if they
sre attacked. Therefore, it is very
mecessary for us to unduﬁml the
position there, becsuse 1if something
on their bordm. then it !

i
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the same thing as an interference with
the border of India.

One hon Member, I think Shrimat:
Renuka Ray, asked has there been
violation of Bhutan's terntory® So
far as 1 know, there has been no
violation

Then there was one question which
was put to me—l am sorry to repeat
Dr. Ram Subhag Sings's name It was
a very interesting question In Pre.
mier Chou's letter, he had referred
to a telegram which we received
from Tibet—from Lhasa—in 1947 It
1ig true The point which Premer
Chou made was that even then, m
1347, thet 15, soon after we became
independent Tibet claimed territory
from us That was his argument It
19 ttue that we received a telegram
from the Tibetan Bureau in Lhasa,
which was forwarded to us by our
Mission in Lhasa, claiming the return

« of Tibetan territory on the boundary
of India and Tibet A reply was
sent bv us,—i1t did not say exactly
what replv was sent by us m 1947—
demand:ng the assurance that it was
the intention of the Tibetan Govern-
ment to continue relations on the ex-
isting basis until new agreements are
reached on matters that either party
may wich to take up

Now, what the telegram means, I
do not know But this House should
remember that when we discuss these
small border disputes, whether it is
Migyitun or this or that, all these are
standing disputes with the old Tibe-
tan Government, even in British
times certain small areas which were
points of dispute between the then
Government of India and the Tibetan
Government. There were some new
It may be that this
telegram refers to those areas in dis-
putes, relatively small areas.

Here is another instance of what
we call the new approach of the
Government to us, or, per-
intensification of that ap-
We received a complaint
& protest from them a few days

i
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ago about the violation of their terri-
torial waters 1 was surprised be-
cause the report was that it was one
small ship—a frigate I think—which
was taking supphes to a ship called
Magar-—crocodile—(1ts name 18
Magar) This frigate was taking sup-
phes, and passing near by Hongkong,
1t did undoubtedly pass across the
territorial waters of China, say withun
12 miles or so—whatever it was They
protested and said it was challenged
and it did not listen to the challenge.
The Magar has no come back yet
But we have received a report and
1t satd that there was no challenge
whent they came across and they did
not know and they went on That is
cunous encugh—petty wadeny of the
Magar going there and being challen-
ged

But, m this connection another
incident 1s quoted
“Last year your cruiser

‘Myvore' also did the same thing,
pa-sed through our. termntonal
waters”

Now. the cruiser ‘Mysore’ had gone
last ycar on a visit of goodwill to
China among other countries. That
15, 1t went to Honkong, China,
Shangha: and it went to Japan and,
mavbe, it went to some other places
also 1 do not know It certainly
went to Shanghar It i1s very surpns-
ing that et should be quoted and
quoted a year after Certanly last
year It came to within 6 or 12 miles
The affair 1s rather extraordinary.

There are a multitude of questions
that anse in this connection and we
shall have to deal with them with
all care, patience, firmness and for-
bearance And 1 am sure that this
House will show that firmness coupled
with forbearance.

It 1 have erred in the past in some
delay in placing the papers before
the House, I shall not err again. It
is too serious a matter. At that time
one wanted the situation not t0 be
worsened by publicity when we were-
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dealing with them, corresponding
with them and their answers come
after months, This very answer from
Premier Chou has come 6 months
-after my letter of March. One waits
&nd times goes on But, anyhow, the
situation is such that we have 1o keep
the country, and especially the Par-
limment in full touch with the deve-
lopments. I do not expect, and I do
not want the House to imagine that
something very serious is going to
thappen on our frontiers. I do not
at all expect that to happen. It is
'not such an easy matter for it to hap-
pen either. But the basic difficulty
is this apparent change in the attitude
of the Chmnese Government when it
has come out quite clearly with a
demand which 1t is absolutely and
wholly mpossible for us to lock at
But, if you will put that aside, the
major demand aside.—they themsel-
ves say, the House will notice, that
they are not, in a sense, pressmg for
that now and that they are prepared
for the status quo to continue but
there is the demand, just as the
maps were a constant irritant and a
reminder to us that something may
happen and it i1s now much more
obvious—it 1s only in that sense the
situation has worsened and not in the
scnse that something is going to hap-
pen in the border or the frontier sud-
denly

1 would beg of you not to put this
maiter in the categorv of communist
or non-communist The House must
have been the statement i1ssued more
or less on behalf of the Soviet Gov-
ernment and this House knows the
very close relations that the Soviet
Government has naturally with the
Chmese Government The issue  of
that statement itself shows that the
Soviet Governmen: is taking a clam
and more or less objective or dis-
pasiionate view of the situation consi-
dering everything We welcome that.
It is not far us to divert this major
issue between these two great coun-
tries, China and India into wrong
channels; it will be completely wrong
for us to do that and we must main-
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tain our dignity and at the same time
deal with the situation as firmly a»
we can. It lg a difficult situatiom,
dificult in the sense, physically difi-
cult, apart from other difficuitien
Remember, if the physical difficulties
are on our side sz they are— hund-
reds of miles of mountaing and
forests with no roads—the aame d&iffA-
culties are on the side of any person
who rashly tries to come in. So you
can balance the difficulties either way.

Anyhow, our Army and our Defence
Forces are fully seized of this matter
and they are not people who get
excited quickly They are brave
people, experienced people and because
they have to déml with a difficuit job,
they dea! with it in a calm and quiet
way but efficiently 1 am sure they
will do that.

There are a number of amendments
Naturally, 1 am not prepared to accept
any amendment which 1s a condemna-
tion of our policy.

Acharya Kripalani: Before you deal
with the amendments, may I ask a
question” Shri; Dange has said that
the Dala: Lama 1s being subsidised by
vour Government Is it a fact?

Shri Jawaharial Nehru: I have not
referred to the question of Tibet or
the Dalair Lama. partly because,
although 1t shghtly touches these
1ssues and it has affected them, it s
a separate 1ssue So far as the Dala:
L.ama s concerned, I do not know
what 1s meant by ‘subsidv’ We have
spent some money over his remaming
there but we have given him no
special subsidy But some money has
been spent naturally on his stay at
Mussoorie and we are spending money
on the other refugees.

Again, as the House knows we have
expressed our views m regard to some
statements of the Dalai Lama We
have disagreed with them,

Acharya Kripalani: Can this hdg
be called a subsidy to the Delai Lama
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Shei Jawahsrial Nehru: I am merely
teling you the fact He 13 given no
subsidy af any kind but some money
has been spent by us on arrangements
for his stay in Mussoorie That is the
position

It has been a difficult problem for
us—the problem that was referred to
by 8hn1 Dange and Acharya Kripalam
There was a little controversy as to
the freedom to be given to a person
who has sought asylum here and that
15 quite apart from the respect we
have for him Of course, 1t 1s a con
stitutional question We have great
respect and the people of India have
great regpect for the Dala: Lama At
the same time we¢ did tell him many
times that he should not make Indwa
the seat of activities against a country
which 1s a friendly country I wish
to say this by and large, for a con
siderable time, he has observed a good
deal of restraint considermmg the
stresses and strains he suffered from
But somet me« he has gone bevond
that and we had to contradict some
of his statements We did not wish to
enter into trouble about it, but because
some of his statements did appear to
us to go much too far that we had to
contradict them

1 cannot accept these various amend-
ments naturally because they are in
effect a condemnation of our polcy
But there 15 one amendment tabled by
Shr1 Naldurgkar which 15 acceptable
to me if the House so wishes

Shri Hem Barua: The people inhabit-
ing NEF A, about 30,000 sg miles of
whose territory are claimed by China
as shown 1n their map, still preserve,
due to the British policy of isolation,
a sort of separatist psychology, and
during all these years of freedom, we
oould not create m them a compre-
hensive Indian mund and as such those
people are easily susceptible to Chinese
propaganda May 1 know from the
Prime Minister what steps do the Gov-
ernmment propose to take to see that
thig thing does not happen in NEFA*
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Shri Jawahsrial Nehru: Now, there
1s education, publicity, and all that,
there Most of the NEFA region
had no administration even in the old
trmes Gradually admumstration has
spread there Now adminstration,
education and all that ai¢ <preading
there

Shri P K. Deo I am grateful to the
Prime Minister for the firmness with
which he has spoken and dealt with
the Chinese «ituation He has rightly
diagnosed thi, Chincse malady to be
the arrogance of might Impenalism
15 no longer the monopoly of the west
It can also spread to the east though
1t has got a different name They call
it hberation We have seen what
hiberation means to Tibet Whatever
be the impenalism, this impenalsm
should be nipped in the bud Unless
1t 1s nipped in the bud i1t will grow
because 1t has got a cancerous and
‘malignant growth.

From the analysis of history we have
seen that all policies of appeasement
have failed to »>top the growth of
mmperialism Sir Nevallc Chamberlain
has failed 1n his policy of appeasement
to stop Hitler from h.~ aggressive
impenialist designs at Munich in 1939
or so In this partwcular case also, 1
think our Prime Mimster will deal
with the Chinese situation firmly and
the whole country will stand behind
him

Lastly, I would like to express my
thanks to my friend and comrade,
Shr: Dange for the guarantee he has
given on behalf of China, that there
will be no aggression I would like
to know what he is to China 1Is he
the accredited agent to China and
whether 1t is the Chinese or the Indiany
speaking Anyway, I request him to-
be wnore realistic and more patrictic:
in his approach to the situation

Shri Jawaharial Nehru: Some hon.
Member mentioned or enquired if the
Chinese had buit an arfleld 1o
Indian territory There 18 no sucly
thing There 15 only one arrfleld im
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the eastern Ladakh, Chushu, built 4
or § years ago. 1 went there and it
was an exciting trip to the borders of
“Tibet. But there is no Chinese air-
field there.

R 37

Shri C. K. Nawr: I want to know
+one thing.

Mr. Deputy-Speaker: Now it is too
late. 1 will put amendment No. 4 to
the vote at the end. So far as other
smendments are concerned, may 1 put
them all together?

Shri Braj Raj Singh: Regarding my
amendment No. 2, In view of the
regrets expressed by the Prime Minis-
ter, I would like to withdraw it if the

. House permits me to do so.

Mr. Deputy-Speaker: Has the hon.
Member the leave of the House to
withdraw his amendment?

The amendment was, by leave,
withdrawn,

Mr. Deputy-Speaker: 1 will not put
all other amendments, except amend-
ment No. 4, to the vote of the House.

“The amendments Nos. 1, 3, 5, 6, 7
and 8 were put and negatived

Mr. Deputy-Spesker: The question
is:

That for the original motion, the
following be substituted, namely:—

“This House having considered
the White Paper containing Notes,
Memoranda and letters exchanged
and Agreements signed between
the Governmeats of India and
China, during 195459, laid on
the Table on the 7th September,
1959 and the further documents in
continuation thereof laid on *thc
Table on the 10th September, 1859
agrees with the policy of the Gov-
ernment adopted with regard to
the frontier problem existirg
between the Governments of India
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and China and endorses the view
and stand taken by them in con-
nection with this problem.”(4).

The motion was adopted,

—

1643 hre.

*GORAKHPUR LABOUR
ORGANISATION

Mr. Deputy-Speaker: The House will
now take up the Half-an-hour discus-
sion on the Gorakhpur Labour Organi-
sation.

Shri X. N. Pandey (Hata): Mr
Deputy-Speaker, before coming to the
subject matter of_the discussion today,
1 would like to give a brief history of
the Gorakhpur Labour Organisation.

The Minister of Labour and Employ-
ment and Planning (Shri Nands): May
I know the distribution of time
between him and me?

Mr. Deputy-Speaker: Ten minutes.
Shri Nanda: That will be all right.

Shri K, N. Pandey: 1 should be
given more.

This scheme was introduced in 1942
in order to meet the demand of labour
at various defence projects. After the
war was over, at the request of the
employers of coal mining the Central
Government agreed that they would
also be provided with labour, pro-
vided they would agree to bear the
entire cost of this scheme. That is
why this scheme started the supply of
labour to the coal mining areas,

Since then the scheme has been in
operation. Now  there has been 2
demand from other sides that as the
workers of Gorakhpur are kept in
camps this camp system should be
abolished and they should be trcated
as free workers or at par with other
workers working in the coal-mining
area.

‘Halt-;nol-u-mr discussion.





